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2.

l.

Report in form of Affidavit bv the Ex- Officio Chairman /District Maqistrate and
Collector. District Ga-nsa Protection Committee. Murshidabad {W.B.l

I, Rajarshi Mitra, son of Sri Manotosh Mitra, aged abour 41 vears, bv laith-llindu,
by Nationality-Indian, by occupation-Service, presently working for gain as the Disrrict
Magistrate & Collector and Ex- Oflicio Chairman, District Ganga Protection Committee,
Murshidabad, PIN-742101, do hereby solemnly a-ffirm and state as follows: -

That I am the District Magistrate and Collector and Ex- Officio Chairman, District (ianga
Protection Committee, Murshidabad (W.B.), presently working for gain in Murshidabad
Collectorate, Murshidabad, is weII aware of the facts and circumstances of the present
original application and I am frling this report in the form of aJfidavit.

That at the very outset, I humbly submit that I have and alu,avs had the highcst reg:rd
to the majesty and dignity of this Honble National Green Tnbuna.l, Principal llcnch. Ncx'
Delhi and I have always acted in due compliance wrth the Solemn Order dated 25.O9.2023
& Solemn Orders dated 24.11.2023 &27.O2.2024, in connection with O.A No. 200/20 14,
C.W.P No. 3727 llga5 & I.A No. 34O 12022 as passed by the Honble National Green
Tribuna-I, Principal Bench, New Delhi to the best of my ability.

That Honble National Green Tribunal, passed an observation in the Solemn Order diited
2510912023 and 2l/O212O24, that at the district level, District Magistrate is the Ex-
Officio Chairman of tJle District Ganga Protection Committee which have been entrusted
with certain vital responsibilities for preventing pollution in Ganga at the District lcvel.
Hence, at this stage, the Hon'ble Natronal Green Tribunal, Principal Bench, New Dclhi
has directed the District Magistrate all (mainstream and tributarics) from r,,.hcre
mainstream of river Ganga as a.lso its tributaries flow in the State of West Bengal to
submit their own separate reports on the issues noted above in respect of steps which
have been taken by respective District Ganga Protection Committee for prevention and
control of pollution of river Ganga in their respective areas.

That the earlier Affidavit, uploaded on 19.04.2024, was filed inadverrcntly and rhar
should be rgnored. I am praying for unconditional apolog, lor such type of mistake.

4. That, the Hon'ble National
Order dated 24.11.2023 }:,as
respect to the followrng: -

Green Tribunal, Principal Bench, New Delhi vide Solcmn
directed each of the district to disclosc informatron in

Sewage,
Municipal Solid Waste Disposal. /*

(a)

(b)

(c) Construction and Demolition waste. Q
(d) Industrial Effluent Discharge.
(e) Regulation of Flood Plain Zone.

o {WdtTot,
fD. Knn,xuL rSIAM

NotarV puol;c
Govt. of V\icsr Eencat
Resd l.1o.- 97!2052

l}erha;,,:,ore, iVlurshrrlab&

Md Khauuii$am
&ilummre Sw-tjitisitxr

Rqo ti0..972002

:rot t)at*Am.27
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Bio Medical Waste.
Mining.

5. That the Honble Nationa,l Green Tribunal, Principal Bench, New Delhi vide Solcmn
Order dated 21.O2.2024 has directed each of the district to disclose informatron in
respect to the following: -

(a) Timeline for achieving the target of 100% treatment of sewage generared pcr day
and also the phase manner in which the target wrll be achieved.

(b) The manner and extent of utilization of funds received from NMCG arrd utilizarrorr
of the amount credited in ring-fenced account.

(c) The steps which have been taken for demarcation of flood plain zones of River
Ganga within the District.

6. That, there are l3 Blocks adjoining the River Ganga in thc Districr of Murshidabad.

7. That, report as received from tJ:e Blocks namely, Berhampore, Beldanga - I,
Beldanga - II, Msd - Jiaganj, Bhagawangola - l, Lalgola, Raghunathganj -1,

Raghunathganj - II, Suti - I, Suti - II, Samserganj, Sagardighi, Fetrakka.

8. That as per direction of the Solemn Orders dated 24.11.2023 & 21.02.2024 of thc

Hon'ble National Green Tribunal, Principal Bench, New Delhi, Report-in-Compliance

under O.A No. 200/2O14 is furnished belowl

(f)

(g)

l. Sewage:

Name of the District :Murshidabad

Name of the Ganga Bordering Block :

Per duy generation of
se\a'age in Ganga Bordering
GP within the Block (in

lKLp).
I Quantity of sewage treated

b) per clayin Ganga Bordering
CP $,ithin the Block (in

The number of sewage
treatment plant existing and

rc) their !.rlaq!I_! ng_ !a_pq!{y

Sewaqe (Rurall

Bhagwangola-I/ Berhampore i: OF

Remarks

Block: Bhagwangola-l

30.100 Ltr =30. I Kl-l)

I-t-
7700 Lrr = 77 l\t.t)

8 no filter chamber. leech pir ar

commitY level. (;rc\ $oler

Bloik: Berhampore

r a'$??nt
llD. KHarirut- lslAtvl

NotarY hrlrb
Ciovt. of vLst B€ngal
Regd. No.- 97/2002

aanbarnr na Ur rahi/fab-

{-q'$s

wry

I

llJ.: Kt] )

lssue

37723



utilization and mode of
disposal in Canga Bordering
GI' n,ithin the Block.

filtererd ar Filter Chamber

and then

disposed in Canga.

Quality of discharged

treated sewage from each

STP, particularly for fecal

coliform

Tinre bound plan to meet the
gap. if any, in generation
anci treatment of sew,age

As per approved DPR of

GWM. the pending

work wil hc tlnished within

Dec 2024.

Details of Hotels,
Dharmshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken against them.

Informed the concemed rhe

head ol'Masiid

Committee and Mosque

Committee ro treat

Sewage wasc firough Soak Pit.

Loech Pit.

Water quality in river and its
tributarics in abutting
districts / towns in terms of
faocal coliform
(MI'N/ 100m1)

Water testing of

river is requirecl

Ecrhamoorp SubUvisron

{qo 10.97200?

iroir. lrp27 m.27

Rural Solid Waste
disposal :

Per day generation of
Solid waste in Ganga
Bordering GP

within the Block (in
quintal).

Quantity of solid waste
trcated per day in
Cianga Bordering GP
\,r'ithin the Block (in
qu intal).

0.65 quintal

'I-hc gap in treatment of

12.97 qu intal

Fecal coliform which is

emitted from Septic

Tank is treated in Sewage

Treatment Plant

with the hclp of Lcech Pit ar

Communitv Level.

91 C.r*,r.ttr' t...h iii . n-nJ,,.t,'.i ,r., rn, l

[or treatment in 7 ganga borderrrrg CI's

Not approved componcnt oI SBM((i) fi)r

rural area

FSTP n ill be takt n u p rr rrtlt,r SB\1 (1q) I)hast - ll

Sulllcient Lrach I)its. Soak I)it\ ir c

constructed to hclp discharged untreated

effluent percolate and get absorbed

10 quintal

Wdter testing oI rivt'r ir rt'guirt'tl

l5 cluintal

4-5 qunital tredted in lroust,holcl lc\.1 in tlrr
cattle leeding and.otnpost prt.
At no Solid waste rrdnagort(,nt unit har.l bti,l
.onlpletecl in tht, gang,a bortlerinSi 7 CI,s,
centrallv treatment in Nil so far.

MD 
"{^q;{gYNolarv PLur;c

Govt of Viresr Benoat
Rego No.. 97 t2\d2

El€rhanrpur ;. td.-,rsnidabl!

)).'

solici
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T

Number of industrial unit
clischarging their effluent
treatecl /untreated in
river Ganga and its
tributaries and details of
dcfaulting ind ustrial
units

No such lndustries c\ isl
in this Block uhich
discharge sewage uastc
inro lhe
river ofCanga .

No record, but the !l'ast(.!\'ill tx.dtsposod !1.hcn
SWM unit become fullv iunctional at thc (.nd oi
this vear.

No such plant h.ls lret]rl

sctup so far in tht' cont:e rnctl

areas

No such industrial unit dis.harging
their effluent treated/ untrcal('d ir!
river Canga ,rnd its trihutari('s

l-egacy \r/aste(in
quintal) and the time
bound plan to treat
legacy waste.

The manner of
utilization of the
treated waste as well as
rejecLs arising out of
remediation of legacy
waste.

Current status of
dumping of solid waste
n,ith reference to
Iocation.

0.5 quintal

Wasle collected and treal in SW\1 | U asrc collecred and rrcar rn \u \1 unir
unit.
Plastic waste separated for PWM
unit.

Pla.tiu rru'tc \up,trirlcJ l,,r l'\\ \Iu rl

Solid rraste slore at S\\'\4
dilTerent Mouzas.

Ltnit irr

Solid waste store ar SWN,I unir.

l)Malipara Mouza under
Kuthirampur GP.
2) Lalitakuri Mouza
Sundarpur CP.

0.03 quintal tt.tl2 quintal

o Md. Kharlur lsram'
Batanuon S6Dwnron

C€Cc ti0..9720[,
r-rgn r.1are27.ffi.27

Construction and
Demolition waste :

a) 'lotal per day generation
ofC&Dwaste.inGanga
Ilorrlerir.rg CP within the
tJlock (in quintal).

b) 'lhe deiail of plant
established for the
treatment of C & D waste
including the eristing
capacit) and capacity
utilization.

Waste treated through SWM
unit. Malipara Mouza undc'r
Kuthirampur CP &

l-alitakuri Mouza under

Sundarpur GP.

Industrial Effluent

d)

0

-_]-

t_
IIV.
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b) Total daily generation of
such industrial waste in
Ganga Bordering GP
r.ithin the Block (in KLD).

the river Ganga ,

so question of
dailv gcne'ration
of industrial
sewage does not
arise..

No
waste
discharged

sewage
IS

into

No s(r waEle r\'ast
into the rivcr Cang
claih' genc.ratiot-r
sewage does not ar

c) The manner of treatment
of the indushial waste so

gencrated.

Question of
manner of
treatment of the
industrial waste
so generated does
not arise as

because no
sewage is

dischargetl into
the river Ganga.

Question of manne
thc intlustrial was
elocs not arisc as ber

is discharged inkr t

cl) The discharge effluent
analysis from the CETP
and ETP heating the
intlustrial waste from
each outlet.

Question of
dischargc
effluent analvsis
does not arisc as

because any kind
of discharge is

not made into
rivcr Cansa.

Question of cli

analysis docs not
anv kind of rl isch

irrto riV cr G.rrrgar

The per day generation of
indushial solid waste (in
quintal) and manner of its
hearment and disposal in
the District.

e)
There is no I 'fhere is ncr

indusrries which I is directlv
is directly I the river
connected with I Block that i

the river Canga. I per dui'
in this Block that \intlustrial
is why question I manncr oi
of per duy ] disposal elt

generation of 
I

\ industrial solid 
Iwaste anr.l

manner of its ! (

ir"",.r*^, and (
{

disposal does not 
I

arise. I

I

v Regulation of Flood
Plain Zone :

(Report will be provided by the Irri

tstt' is r.l iscl.ra rge tl
nga , so clucstion trl
.)r1 of inci u stria I

arisc..

-l

t'r of trcatmcnt o[
ste so gL'neratcd

-'C.l U SC l1() se\,\'a gC

the. rivcr Canga.

lischarge cfiluent
rt.rrise as bcca usc

harlie is not marlt'

r irrdustrit's tr'h ic lr

connectrtl n'ith
Canga. in tl-ris

is whv question of
ge ncratior.r ol

lsolici wastc .-tntl

its trcatmcnt an!l
(xrs not

1,1d. Kltarru lsrarn'
!.,.y,]T iehdilr
.1a* u.stt2fxll'
r.w, tla*l1o..lj

'o sqW/ziu
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b) 'f he details of direct
discharge of pollutants bY

the encroachers bY the
side of the river Canga
and its tributaries in the
District.

b) Number of cases

registered within a Year
against illegal mining in
thc flood plains of river
Ganga and its rributaries
and details of
enforcement of mining
policy of State and
"Enforcement &
Morritoring Guicielines for
Sand N'lining" (EMGSM -

Some of the Char
Land (probable Flood
Plain Zone) along the
river Bhagirathi are
identilied.

Survey is being conducted to
ascertain the actual figure.

0.025 quintal

There are no cases registered
within a year against illegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and " Enforcemcnt
and Monitoring Guidelines for
Sand Mining' (EMGSM-2020)
and Sustainable Sand Mining
Management Guidelines,
2016:

According to the available office

records no illt'gal mining in the

flood plains in the Canga has

taken place within a year.

MO. tJL,SIAM

No flood plain zonc' rclatc !vith
river ganga under this Bltrk .

No such tr'1'ro tlf ,'lircct

dischargc of pollu ta n ts lrv
the encroachcr bv thc side ot
the river Canga .lntl its

tributaries in thc Block.

0.07 quintal

()utsourar' for treatlnt'nt,tntl,'1isposaI

VI.

I

I

l
I

As per available office reeorcls no cases

registered within a Year as on date d8.tinsl

illegal nrining in the botl o[ river (]anga atrcl its

tributaries. As Per thc ofli.c r('( ords th('re is n('

repori oi mininE, irr thc cour-st'ol ri\('r(dn8d.

.. r.\\----..z

f ,.,'r,t,n1i tn rn,',,r,,,iY,'{,$ff
illty,al nrilling in tht' llLrt,tl fl,rin\ in th('(,.ir1flr
l'r,rs takt'n Place h'ithtn .r \ c.rr

Nolao Public
Govt. of v{trt Bengat
Regd. No.- 97/2002

Serhamoo(e. Murshidatrt

a) lf the flood plain zone has

been demarcated and the
extent of encroachment on
the flood plain zone in the
District.

Bio medical waste :

a) The per duy total
generation of bio medical
waste in Ganga Bordering
GP within the Block (in

The Pllc handcd ovcrlhc \rastc

to SN(i orgini/ation and rcst

waste treated in Safcly Pit.

b) t he manner of its

treatment and disPosal.

a) Number of cases

r!'gister(,d within a Year
against illegal mining in
the bed of river Ganga

and its tributaries and
(letails of enforcement of
nrining policy of State and
"Enforcement &
Monitoring Guidelines for
Sand Mining" (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
20.16.

ffi;-*
;*sn1

and Sustainable
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Sancl Mining
Management Guidelines
2016.

Sewaqe (Rurall

Name of the District :Murshidabad

Name of the Ganga Bordering Block : Beldanga-I / Beldanga-Il

't..* ug"

:hor'r

;) li)r rl)e

R\l (g) l'hasr.-ll

-_l
SoaL l)its ur.'

rarged untreatcd 
I

absorbed

MD. Krtarxur-iSiAM
l(otat r PuOllC

Govt. o{ \ArGst Bengal
Reod. No.- 9712002

earhafi core. Mu(shidabf

s[,ffi*Jw'
xxl,w

sl.
No.

lssue Ile ma rks

t. Sewage:
Block: Beldanga-I Block: Beldanga-ll

a) Per duy generation of
sewage in Ganga Bordering
GP n ithin the Block (in
KLD).

18 KLD ] l.iquid Se\age 160 Kl.l)

tr)
Quantity of sewage treated
per day in Ganga Bordering
GP within the Block (in
KLD),

9,2 KLI) 130 KLI) (This Blocl ha5 no [:s I P Ircalnrcnl

managed b-v soal PI t. l \ ine Pl l . lHl ll. )

c)

The number of sewage
treatnrent plant existing and
their capacity and capacity
utilizatior.r and mode of
disposal in Canga Bordering
GP within the Block.

05 Filter Chamber,160 Communrtv I 
l his Blo, L ha( no FSl l' fredtnrt'nt ol

Leach Pll, Leacn Pll nas Deen u5rnB I

for frltered gray wate, I \lanaged by 5odl l'lT I each PII Kit'

I 
Carden and agri usas8e

I

I

d)

Quality of discharged

treatL.d sewage from each

STP, particularly for fecal

coliform

\ot appnrred conponcnr ot sl]\l(

rurirl xreii

Not approred component

Slllv((j) lbr rhc rural drca

e)

'fime bound plan to meet the
gap, if any, in generation
and treatment of sewase

Nor approre,t compunenr of 
I 

FSfP!.ill be takcn up undcr sR\l 1g1

SBM{(j} [or rhc rural area 
I

0

Details of Hotels,
Dharmshala and Ashram
operating without proper
consent and discharging
untre.rted effluent ancl the
action taken a8ainst thc,n.

Sufficient Leach Pits. Soak

Pits are constructed to help

discharged untreated

effluent percolate and get

absorbed

Sufficient Leach Pits- Soak

constructed to help discharged

ellluent percolate and gel absort

Water quality in river and its
tributaries in abutting n {Y{ktfi,,

r-r
37728



c) districts /towns in terms of
faecal coliform
(MPN/.l00ml)

Water testing of river is

required

lvater testing of riler is required.

lt. Rural Solid Waste
disposal :

a)

b)

c)

d)

t)

f)

Per day generation of
Solid waste in Ganga
Borclering GP

within the Block (in
q u intal).

8 quintal colrd \\,rste Ib; Qntl

N O-/,\l'1,,.7

4

Quantity of solid waste
treated per day in
Ganga Bordering GP
u'ithh the Block (in
quintal).

7.2 quintal managed by house
hold indigenous method and
swm (segregation shade) unit
in Mirzapur-|. Sujapur
Kumarpur and Mahula-l G.P

135 Quntl W
l'he gap in treatment of
solid waste(in quintal).

08 qu intal 3oQuntr \.2N_ -_4Cj
BE>

Legacy waste (in
quintal) and the time
bound plan to treat
legacy waste.

lquintal No legacY waste is there

The manner of
utilization of the
treated waste as well as
rciecls arising out of
renrediation of legacy
u aste.

By Making BIO manure for
furtility in.

Treated Waste is used as organic nranurt for
agricultu re.

Current status of
dunrping of solid waste
!r'ith reference to
location.

Agriculture [.irnd and rnale Ui)(,(l ti]r
cooking.

Mirzapur Village, G iridharipur
Village. Majhyampur Village.
Kumarpur Village and Mahu la.

(Y79t/'-

'I'ht'rt' is rlo d u nrpiitS ol solr(l h.rstr,.,tt tlti\ Illo( k

t
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\na\{s$l

$sffiIII. Construction and
Demolition waste :

Sunev is being londucttI

a) Total per day generation
ofC&DwasteinGanga
Borrlcring GP u'ithin the
Block (in quintal).

1.8 qLrinlal

b) The detail of plant
established for the
treatmentofC&Dwaste
inclucling the existing
capacity and capaciiy
u tilization.

At present no such plant

set up in concern area At present no such plant sct

concern area .

tv. Industrial Effluent
discharge:

No such ln d Lrstrics cx

this Block w'liich disc
sewage waste into th

river of Ganga

a) Number of industrial unit
clischargir.rg their effl uent
treated /untreated in
river Ganga and its
tributaries and details of
defaulting industrial
units.

No such

Industries exist
in this Block
which discharge
sewage waste
into the
river of Ganga .

b) I'otal daily generation of
such industrial waste in
Ganga Bordering GP
within the Block (in KLD).

No sewage waste
is discharged
into the river
Ganga , so

qucstion of cla ilv
gene.ration of
industrial sewage
does not arise. .

No sewage waste is discl
into the river Canga , so quL'|s

dailv generation of intl
scwage does not arisc

c) The manner of treatment
of the indushial waste so

generated.

Question of
manner of
treatment of the
industrial waste
so generated does
not arise as

because no
sewaple is

discharged into
the river Ganga

Question of manner of trr-'atn

tht'inr.'lustrial wastL' so gcrl

does not arise as ['rccausc no s

is ciischargcd into thc rivcr Cl

d) The discharge effluent
analysis from the CETP
and EIP heating the
industrial waste from
each outlet.

Question of discharge
effluent anal),sis does
not arise as because any
kincl of ciischarge is rrot

made into rrvi.r Ganga.

Question of discharge e

analt'sis clocs not arise as b
anv kind of tlischarliLr is nol
into rivtr Ganga.

-.1
,0,.1

---l
x rst llt
chargic
he

ha rgt',,1

rtion o[
I ustria I

tmcnt of
:rrcratt,el
) s('\,\'all0
Cianga

efflucnt
becaustr
rt nra clr.,

/n@/-0I AU6 202{
10
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'I he per day generation of
industrial solid waste (in
quintal) and manner of its
trcatment and disposal in
the District.

Regulation of Flood

a) lf the flood plain zone has

been clemarcated and the
extent of encroachment on
the flood plain zone in the
District.

b) 1'he details of direct
clischarge of pollutants by
the encroachers by the
side of the river Ganga
and its hibutaries in the
District.

Bio medical waste :

a) I'he per day total
generation of bio medical
waste in Ganga Bordering
GP within the Block (in

b) 'lht nranner of its
treatm()nt and disposal.

There is no
industries which
is rlirectly
connected with
the river Canga
in this Block that
is why question
of per duy
generation of
\ industrial solicl
waste and
manner of its
treatment and
disposal does not
arise.

arca

No such direct
discharging unit or
plant is located here.

There is n() industrics which
is directlv connccted witll
the rivcr Canga. rn this
Bkrck that is u'ht'qucstion ol
pLrr tlav gt'r1r'rati()t1 ()l

\inclustrial solicl waste antl
manner of its treatment and
disposal cloes not arisc.

N"-,.1 fI""dzilI-- -
located with in the I

Sonre of the Char l,and (prol)ai)le l'kxxl
Plaln Zone) alo[g thc river E]ha$ratlll
are identilied ls mentroned b( low

SurveY is being conducted to ascertaln tht'
actual hgure.

Collected fiom

Hospital li)r

Accordinglt

thc l\'ledical

Jisprrr,rl
\11 ,\8r'rr( \' \.rr1('l\

Dispose Off it.

\lcLlir arc I nlygccl t,r

MD.
6 rtrl ?ll7I
RULlslALl

Nolary Pl.rbtic
Govt. ol V{tor genoel
Regd. No.- 97/20d2l.\rF: .' --r.,Chb-

!*'*}t"ffi;
;:fw

11

-r u.: eu\-l t.

Lt_

37731



There are no cases registered
within a year against illegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and "Enforcement
and Monitoring Guidelines for
Sand Mining" (EMGSM-2020)
and Sustainable Sand Mining
Management Guidelines,
20t6:

There are no cases regrstered

within a year against iliegal

mining in the flood plains of

dver Ganga and its tributaries

and details of enforcement of

mining polic)' of State and

"Enforcement & Monitoring

Guidelines for Sand Mining"

(EMGSM - 2020) anrl

Sustainable Sand Mining

Management Guidelines

2016. Management Cuideline

?.016

There are no cases regrstercd u rthrn a )ear
against illegal mining in the bed or floo(l
plains of River Ganga and its tributarics
and details ofenforcemcnt of minrng polrcr
of State and 'Enforcemcnt and N'loniLoring
Guidclincs for Sand N4ining" (FlM(iSM
2020) and Sustainable Sand Mining
Management Guidelines, 20 I 6:

Therc are no cases registercd u'rthrn a vcar

against illegal mining in the flootl plains ol

river Ganga and its tributaries antl tletails

of enforcement of nrining Policv of Staie

anrl " Enforcc,ntent & lrlonikrrinli

Guidelines for Sand Nlining" (tr\1(;Sl\l -

2020) and Sustainable Sancl Minin6

Management Gu idelint's 2016.

,.1o. r[ffi.*i$(.e*
Notary Public

Golrt. of \ ro$ Bengal
Reod No.- 97 t20O2

1..F.. - " r.hirlahl

a) Number of cases
registered within a year
against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
"Enforcement &
Morritoring Guidelines for
Sand Mining" (EMGSM -
2020) and Sustainable

Management Guidelines
20-16.

Nu nrtx'r of cases

registered within a year
against illegal mining in
the flood plains of river
Canga and its hibutaries

enforcement of mining
policy of State and
"Enforcement &
Monitoring Guidelines for
Sand Mining" (EMGSM -
2020\ and Sustainable

Management Guidelines
2016.

ffirm,:H;:,:W

OT

12

5trtrtl Mining
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Name of the

Name of the

Sewaee (Rural)

District :Murshidabad

Ganga Bordering Block : Suti-I / Suti-Il

/a/o
\;

WET FEChS: 256 qntl :

Liquid se*agc: 28.1 Kl.t)

0 I AUC 20?l

. -:,),

Remarks

Block : Suti -ll

1156.5 Kl-D lAPPRox )

.lli65 Kl.l) (Appr()\r lrcat!d p!r (lr\ lh(ruglr drilrn eri.l

point treatmcnl lcchnoloS]

.lah'3tl nos. oi lcachpit at in\titutronal le\

th!'r(' ds serr dS,e trc,l tlrl{'n l Pl.int

STP is not an approver,l
progranrnre of SB\l(C)

aonrpononl unaler th('
in ru|al arca.

\o residual sewagt'troatnrent is required

Sufficient Leach Pits, Soak Pits are

constructed to help dischar8ed untreated

effluent percolate and get absorbed

BOt) (Bio Chemieal ()\rB'n Dcft,rnri) & ( ()l)
(Chemrcal Oxygen l)t'nrarrcl) Is b.irlt', teste(l ni

the time of introduetion ol tr.atmt'nt
technology before aftributing in to the rrter'

#ifirw
.tr;l:W

Sewage:
Block : Suti -l

Per duy generation of
seuagc irt Ganga Borclering
CP r\'ithin the Block (in

WET FECES:256 qntl:

Liquid ser! age: 284 KLI)
Quantiq, of sewage treated
per davin Ganga Bordering
GP within the Block (in

This Block has no FS I P

Treatment of +!.''age cfft'ctetl hv

twin pit of IllHLs/Scptic Thanl

'l he nunrber of sewage
treatnlL,nt plant existing and
their capacity and capacity
ufilization and mode of
disposal in Ganga Bordering
GP within the Block.

This Block Has no lS'T PQuality of discharged

treated sewage from each

STI', particularly for fecal

co liform

By March 2025. Sewage l realmcnt

Plant will be pul in plasc

I ime bounri plan to meet the
gap, ii any, in gL'neratiorl
and treatment of

Sufficient Leach Pits. Soak Pits

are constructed to help

discharged untreated effluent

percolate and get absorbed

Dharnrshala and Ashram
operating without proPer
consent and discharging
untreated effluent and the
action taken aqainst them.

Water Facilitators collccl $uter

sanplc and the sample is tested

in Laboratoq regularly

Water quality in river and its
tributaries in abutting
districts / towns in terms of
faecal coliform
(MPN/ 100m1)

13

sl.
No.

Details of Hotels,
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Rural Solid Waste
disposal :

Mo. Kharrrrtlslam
n,i".mn suuihbln- 

,tio tio.9ll2fl)-?-

,iii ', Da+I fB.2l

Per rlay generation of
Solid waste in Ganga
Bordering GP

within the Block (in
c1u intal).

The gap in treatment of
solid waste(in quintal).

Current status of
clunrping of solid waste
$'ith reference to
Iocation.

Quantity of solid waste
treated per day in
Ganga Bordering GP
within the Block (in
quintal).

t.egacy waste(in
quintal) and the time
bound plan to treat
Iegacy waste.

'l he manner of
utilization of the
treated waste as well as

rejects arising out of
remediation of legacy
waste.

/9
oful+;1IE*t23.8 quintal

5 Qull appro\.. al Ahiran Solid
waste Managemenr (swM) [.lnil

i.ut Qntl. rtalnN' non hro dc),,

per dav through the Solid \\ aste \lanagenrr'nt
un it

Villagers are using dumping
sites for B iodegradable waste

at their respec(ive HHs. We
are working on lu ll
functionalisation of Ahiran
SWM

No Logacy waste is llingi l,cgac)
waste are carried b) sanilalion
Workers by E cans and broughl to
SWM Unit and Scgregated

\laio. Solid waste nlainl\ bio-degraclable
waste managed at househol,l level as food

item for the cattle.

No l.cgacl $asl. ii l)ing:
b) sanirarion l\ orlcrs h}
SWM Llnit and Scgrcgatcd

\\i.\l( itrc (arrre(l
and hroucht to

l.cgir(t
I crns

l. Plastic Waste will be

bailed/shredded by bailing
shredding machine.
2. By selling Plastic Bonles,
Polythenes
3. Composting of Biodegradable
Waste .

Dumped at Ahiran SWM llnit.

Iler'r clablt, wast. transierrr(l to th(' torh,rr(i
linkage. Non-rectclahle units lor lancl lrllrny,

Rt'rlrlablc pr()du(t rs ir,,iny, solLl to l{,(al rt)l
pi( kers lr()nr th(. llll.

Rest waste collecting fronr the llH for furthcr' 
1

process bv the Loial Cor.'rnment/ I)an( hd\.r1.

74

L

a)

b)

c)

d)

e)

0

O AUG
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III, Construction and
Demolition waste :

/tt
o

-.-,ar-l

a) Iotal per day generation
ofC&DwasteinGanga
Bordering GP within the
Block (in quintal).

0.5 q uintal

L,'

Survev is Boin8 on 
\]

b) The detail of plant
established for the
treatnlentofC&Dwaste
inclucling the existing
capacity and capacity
utilization.

No treatment Process of C

& D waste is put in place.
AS Survev is 1;oin

ProcessofC&Dw

IV. Industrial Effluent
discharge :

a) Number of industrial unit
discharging their effluent
treated /untreated in
river Ganga and its
tributaries and details of
defaulting industrial
units.

No such lndustries exist in lhis
Block which discharge sewage

waste into the
river of Canga .located within
Ahiran Gram Panchayat

No such lndr
which disch
the
river of Gan

b) Total daily generation of
such industrial waste in
Ganga Bordering CP
within the Block (in KLD).

No sewage waste is discharged
into the river Canga . so question
of daily generation of industrial
sewage does not arisc.

No sewage waste is d

Canga so question
industrial sewage does

c) The manner of treatment
of the industrial waste so
generated.

Question of manner ol treatnrent
of the industrial waste so

generated does not arise as

because no sewage is discharged
into the river Ganga,

Question ot manncr
induslrial waste so ger

because no sewage is,
Canga

d) Ihe discharge effluent
analysis from the CETP
and EI'P treating the
industrial waste from
each outlet.

Question of discharge effluent
analysis does not arise as

because any kind ofdischargc is

not made into riYer Canga.

Question ol'discharge
not arise as because an1

e) I hc per day generation of
industrial solid waste (in
quintal) and manner of its
treatnent and disposal in
the District.

0.67 Quintal ( Rubbish tiom
Brick Field at Cosaipur) under
Ahiran Gram Panchal at

.Rubbish is sold for use in road
repair.

-fhcrc is no
d ircct l1 conr
Canga in (l

question of
industrial sol
its treatmenl
arisc. \ll.

ANAIKUL I
tll,
ir .r

11 orr . \o tr(,ntm(,lrt

ast(, is put irr plarr't'.

lndustries e\ist in this BlocL
ischarge sewage naste inlrr

(ianga

-.-,]ischargrcd
ol dailt
not arisc.

into tlte rirer
gcrlcrillion ()l'

ncr ol trcatnicnt ol tlrc
gencral!'d does rol arisc l\
is dischargcd inlo lhe ri\cr

'ctl'lucni. 
analr sii dt,cs

kind ol'discharg.e is rr)l

no industries uhich is

conncctcd u ith thr' rrr cr'

in (his Bl()ck thar is $h\
of per dal gencration ol'
I solid qaste and nranner ol'
renl and disposal does nol

MD
NoEry PuDlic

Govt. of \r\br 8€ngal
Reod. No.- 9712002

pTrr-'i.^^.a . rr rrshila6

15

T

MO. Khatrui isEm\
9efrflnDfr Suf{Iwbiorr

;qp {0..972001

:nY\ 0*.27.(f,.27
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Regulation of Flood
Plain Zone:

a) If the flood plain zone has
been demarcated and the
extent of encroachment on
the flood plain zone in the
District.

b) The rletails of direct
clischarge of pollutanb by
the encroachers by the
side of the river Ganga
and ifs tributaries in the
District.

Bio medical waste :

a) l he per day total
generation of bio meclical
waste in Ganga Bordering
GP within the Block (in

b) The manner of its
treatment and disposal.

a) Number of cases
registered withh a year
against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State ancl
"Enforcenrent &
Morritoring Guidelines for
Sand Mining" (EMGSM -
2020\ and Sustainable
Sand Mining
N'tanagement Cuidelines
2016.

Flood Plain Zone burting Suti -l i

Block is not demarcated. so.

extent ofencroachment, ifany, is

not understandable.

Some of the Char Land (probable Flood
Plain Zone) along the river Bhagirathi
are identified is mentioned below.

However. no direct dischargc of
pollutants is l isiblelreponed at

Ganga border buning Suti-l
Block.

0.2(i Quintal

SNG Envirosolulion\ Pv1 l.1d

Kolkata vehicle comcs to Bl'll('
and collcct Bio Modical wastc

every 24 hours.

There are no cases registered
within a year against illegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and'Enforcement
and Monitoring Guidelines for
Sand Mining" (EM(]SM'2020i

Survef is being conducted to ascertaul
the actual figu re.

S\lC Bio- llledi.dl l\ast(, \1r\\,\CIlNll.\ l'

Svstem.

There arc n() cases rcgrstcrcd
within a year agarnst illegal mining
in the bed or flood plains of Rivcr
Ganga and its tributaries and
details of enforcement of mining
policy of Stare and'Enforcemcnt
and Mon itoring Guidelincs for'
Sand Mining" (EMGSM-2020) and
Sustainir bk' Sand Mining

Number of cases
registered within a year
against illegal mining in
the flood plains of river
Canga and its hibutaries
and details of
enforcement of mining
policy of State and
"Enf<lrcement &
Monitoring Guidelines for
Sand Mining" (EMGSM - itoring Gu idelinrs for

MD. KllAi it ii L I 9,-Artt
Nolary Puulic

Govt. of w€61 Ecrrgal
Read. No.- 97 tzcfJz5-rl'-; -^.- . rr rrshiClabtl

and Sustainable Sand Mining I Managemenr (iurdelines,2016:
Management Guidelines,]2016: 

I

I

I

Ir
I

There are no cases registered 
I

, There are no cases regtstered wrthrn i,
wlthrn a year agalnst lllegal

vcar against illcgal mrnrng Ln thr: flttotl
mining rn rhe flood plains of

river Cang.r antl its
plains ol river Canga arrtl its tribut.rrics

. <rrrrl r['t,rrls oI r.rrli'rct,r]tr'llt (rl nllntllli
trrbutarres and detar ls r)l

, I policy of State and " Eniorcement &e orcement ot mrnrng Polrcy i '
N4onitoring Guidt,lint,s frrr Santl \1ininl,

of 5tate and " l- nf()r.onrcni &

I

'Jtld. 
Kharru rsnrn'

u.rDa,noup Sr,DDi*rin,i" ro'9llW
;;tr tw27.(fi21 /

16

fo:s ouNrl
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2020\ and Sustainable
Sand Mining
Management Guidelines
2016.

Sand Mining" (EMGSM -

2020) and Sustainable Sand

Mining Management

Cuideline 2016.

(ENlGSN.l - 2020) .ind Srrsl.rinablc'sarrtl

N'lirring Managcnrort Gu ir.le,lint' f0I6.

Name of the District :Murshidabad

Name of the Ganga Bordering Block : Raghunathgani-l / Raghunathganj -II

Sewage:

Per duy generation of
se$'age in Ganga Bordering
CP within the Block (in

Quantity of sewage treated
per clayin Ganga Bordering
GP within the Block (in

The number of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of
disposal in Ganga Bordering
GP within the Block.

Suftlcient numbcr ol modilirrd

Laech Pit Soak Pit Kitchcn

Crden etc lbr disposal in Canga

Bordering GPs.

Quality of discharged

treated sewage from each

STP, particularly for fecal

coliform

l inre bound plan to meet the
gap, if any, in generation
and treatment of sewage

Dharmshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken aqainst them.

Block : Raghunathgani
.I

80.3 Kl.t)

80.1 Kr.t)

Fecal coliform which is

emined hom Septic

Tank is treated in Sewage

Treatment Plant

with rhe hclp of Leech Pir ar

Remarks

Block: Raghunathgani

1281 Kt I)

7722 Kt,t)

Kit( hon (,arc1on

Fecal coliform which is emitted li()rn sepli!
'I arl r\ treated in Sr.,$ agc lreatnlenl Plant

with the help ol l-eech t,il .,r ( onlmunit\

Level.

::xf*^ffir"

allow effl uent percolate

17

Communitv Ler..l.

As per approved DPR ot'

CWM, the pending

work Nill he finished within

Dec 202-1.

Wetland, DEWATS, Vertical Chamber.

Leach pit.

sl.
No.

W."-r,'rX

Nos ol modilied leach pir
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Walcr qualil) lrcalmenl is

required.

Water quality in river ancl its
tributarics in abutting
districts / towns in terms of
faecal coliform
(MPN/100m1)

Rural Solid Waste
disposal:

The manner of
utilization of the
heated waste as well as

rejects arising out of
remediation of legacy
waste.

Current status of
dumping of solid waste
r.ith reference to
location.

Per day generation of
Solid waste in Ganga
Bordering GP

within the Block (in
quintal).

Quantity of solid waste
treated per day in
Canga Bordering GP
within the Btock (in
quintal).

l he gap in treatment of
solitl waste(in quintal).

Legacy waste(in
quintal) and the time
bound plan to heat
legacy waste.

Bio fertilizer, through SWM
un its.

SWM unit to ne function in the
year end. Plastic waste to separate
after construction of PwM unit.

rqa\

?w,,

5.12

4.2 0

0,92

O E AIJ6 2O2I
MD. KHaIRi.,IL ISIAM

No clischarge in thc river Canga .\\ater

qualit) treatment is requirod.

15.05 quintal

9.0 cluintal

l- 81, P\\'Nl unit tre.rtnront, 2. Br sclling,
plastic bottles, polytht'nc, 3 Conrpostrlrg,
B locle gr.r dab le rr'aste.

1. l hree SWM Segregatron shed under'Ieghari-1, \lithipLrr anti Barashinrrrl
I)a\arampur Cranr Panr hat at.

(,1

()l

Notar\, Publ;c
G_ovt. ol rtACst genoal
f<egd. No.- 97 t2062- . a,rrshidab5

'eT-cF

6.05 quintal

I"egacv waste will be disposed
on operational of SWltls

_l
we are working

18
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i* /Md. Knarutrl?F-\
Aerrramo,re SQIIU

'1"x, 
^lo-g?120{)2

r-ru:, ''*rmtrConstruction and
Demolition waste :

a) Total per day generation
ofC&DwasteinGanga
Bordering GP withir the
Block (in quintal).

b) 'l he detail of plant
established for the
heatmentofC&Dwaste
including the existing
capacity and capacity
utilization.

Industrial Effluent

d) 1he discharge effluent
analysis from the CETP
and ETP treating the
industrial waste from
each outlet.

Nunrber of industrial unit
rlischarging their effluent
treat(.d /untreated in
river Ganga and its
tributaries and details of

Waste to be lreated after SwM
unit being functional

There is no industrie s

which is directly
connected wiih the river
Ganga in this Block that
is whv question of per
duy generation of
\ind-

This hlock

commeraidl aon5tru(trorr Eonrr.ttintl \-

& D |1,astt'is not rep()rt{,(l

No such plant is in action no\\

l'here is no inclustrit's n'hich is

directlv connected with thc rivor
Ganga in this Block that is whv
question of prc'r tlar' gcrlcration of

\industrial solicl lr'.rste anrl nt;tt.tncr

o[ its trcatmcnt and rlisl-rtlsal eltttrs

not arise.

5.7

a)

defaulting
units.

irdustrial

b) Iotal claily generation of
such industrial \a'aste in
Ganga Bordering GP

within the Block (in KLD).

c) The nranner of treatment
of thr' industrial waste so

generated.

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
treatment and disposal in
the I)istrict.

MD.

discharged into the river into the river Ganga , s() questi()Il ()t

Ganga , so question of I dailv generation of inclustrial

daily generation of ] sewage does not arisc.

industrial sewage does 
I

not arise. Inot arise. l

ffitit,n t',t mann,.'i,,i t.eitm.'nt .,t

treatment of thc the intlustri.rl !\'astc s() tacner.rtcllthc the intl ustri.r l

industrial waste so i does not arisc as bccausc lt() sLritaUl'

Benerated does not arise is dischargecl into the rivcr (,ianga

as because no sewage is
dischargecl into the river
Can

Question of dischargc Question oi tlischarge ctfluent
effluent analvsis does analvsis docs not arisc.ls L'rec.lustr

not arise as because any I any kind of discharge is not mado

kind of discharge is not into river Ganga.
made into river Gansa.

solid wastc

19

trll

IV.

No such
exist in
which
sewage waste into the

river of Ganga .

discharge

'fhere art' no indust^' ('\ists hesid.
lliver Bhagirathr undtr
Raghunathgarrl-tl Block, l)istrrtl.'
Murshidabad.

rlo sewage- wasto i:' .lischir[i'.t

Industries
this Block
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and manner of its
Eeatment and disposal
does not arise.

* /t'ol ;

A\fRegulation of Flood
Plain Zone :

a) lf the flood plain zone has

been demarcated and the
extent of encroachment on
the flood plain zone in the
I)istrict.

Some of the Char tand
(probable Flood Plain
Zonel along the river
Bhagirathi are identified is
mentioned belo$ .

Som€ of the Char L

ZoneJ along the
identi6ed rs mcntl(

b) The iletails of direct
tlischarge of pollutants by
the encroachers by the
side of the river Ganga
and its tributaries in the
Dishict.

Survey is being conducted
to ascertain the actual
figure.

Sune\ rs bernt conducted
6gure

VI. Bio medical waste :

a) The per duy total
generation of bio medical
waste in Ganga Bordering
CP within the Block (in
q uinta l).

0.3 A) Liquid waste l liter p

waste 3 kg per day.

B) By SNG E nvirosolutio

b) The manner of its
treatment and disposal.

The uaste treated b) SNG

Envirosolutions Pvt. l-td.

VII. Mining:
a) Number of cases

registered within a year
against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
"Enforccment &
Monitoring Guidelines for
Sand Mining" (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2076.

There are no cases rcgistered
within a year against illegal
mining in the bed or flood
plains of River Ganga and its
tributaries and details of
enforcement of mining policy
of State and "Enforcement
and Monitoring Guidelines for
Sand Mining" {EM(lSM-2020)
and Sustainable Sand Minrng
Management Gurdelincs,
20t6:

No. Charge illegal s

register as no santl I

unrlcr thc ju riscl ic t ir

Raghu nathganj-ll B

r,id $.-"*:$3$;
xi*i,'i3;5i

'dl' _yr 1g2r

Char Land (probable l'lood Plain
g the river Bhagrathr a,e

B I

------ -- -_l
per day. Solid

on Pvt. Ltd.

sand mirrirrg is

block is present
ion of this
lltrk.

o s {ffiou

e>#tz

20

t
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t,) Number of cases

registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries
and details of
enforcement of mining
policy of State and
"Enforcement &
Monitoring Guidelines for
Sancl Mining" (EMGSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

---=!---l

There are no cases registered

within a year against illegal

mining in the flood plains of

river Ganga and its

tributaries and details of

enforcement of mining policy

of State and "Enforcement &

Monitoring Guidelines for

Sand Mining" (EMCSM -

2020) and Sustainable Sand

Mining Management

Cuideline 2016.

. There are no cases registered u ithin a

year against illegal mining in thc flood

plains of river Ganga and its tribut.rries

and (l('t.rils of ('nforccnl('rll 0[ nlttltttS,

policy of State and " Lnforcement &

Monitoring Guidelines for Sand Mining

(t'.MCSlvl - 2020) and Sustainablt'Sand

Mining Managenrent (ju idelinc 2()l6.

Remarks

Block: Sagardighi

5589.{8 Kl-l)

96.12.78 Kl.D

Name of the District :Murshidabad

Name of the Ganga Bordering Block: Farakka/ Sagardighi

Farakka

l. 980

2.980 x 150 Litrc (1.43 l.rkh

KDL)

3. []ull capacrl\ i: in rror['ing

modc

There is no such plant

424 Nos Modified l-eachpit, HH LeYcl

Septik Tank, So.tlh't'11, So.rkPit, Kit(h('rl

Carrlcn ETC.

r'/'|X21/{

uo kA/,[6ul,lbrem
Ndary Publc

S{a"'-FJ,?ry;;

12.725 t-akh KLDPer cla,r- generation of
sewage in Ganga Bordering
GP $,ithin the Block (in

3.41 l.akh Kl.l)Quantit-v of sewage heated
per tlayin Ganga Bordering
GP within the Block (in

The number of sewage
treatment plant existing anci

their capacity and capacity
utilization and nrode of
dispos.rl rn Ganga Borderirrg
GI' within the Block.

Quality of discharged

treated sewage from each

STP, particularly for fecal

colifornt

,*r,,,krr)
,r:i$!,wy;

There is no such plant

2r

lssuesl.
No.

Sewage:

d)
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31" I)ecembcr 202.1Time bound plan to meet the
gap, if any, in generation

Dharmshala and Ashram

exists but they does not

generate such waste.

Details of Hotels,
Dharmshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken against them.
Water quality in river and its
tributaries in abutting
districts /towns in terms of
faecal coliform
(MPN/ 100m1)

/ a<'.. ao
-=,r- a1Is42

{=Y 
-o .9- A c,3H e-E

Rural Solid Waste

Per day generation of
Solid waste in Ganga
Bordering GP

within the Block (in
qu intal).

2.82 Lakh x 970 Gram =2735.4

Quintal

2l 5 quintalQuantity of solid waste
treated per day in
Ganga Bordering CP
within the Block (in
q u inta I).

'l he gap in treatment of
solid waste(in quintal).

2520.4 QuinrllLegacy waste(in
quintal) and the time
bound plan to treat
legacy waste.

l'he manner of
utilization of the
treated waste as well as

rejecb arising out of
renrediation of legacy
\4,aste.

30,1 Nos l\lodified L.e.rchpit, IllF trl(
Within 31.03.2024

'lhere are no such l)harnrshala and Ashrarn

cx ist.

Water treatment
required .

2520.4 Qt inrat

Plastic \\'aste \lanagement
Bio fenilizer machine

Wit". tr"it-"nt is required

58.17 quintal

lnitiative will be taken \'.rl soon.

5u l7 !lu rntal

SC. tz q-niat , t!ithin ll.l)l.l02l

if iit.;..ff".-t"A 
""l1 

trc.ltr'(i n 5\\ \l ,.rnri. ['ast,,
$',rs. sap.rrdted lor I'\\ \l errrrt

L))

IW

,nDo,l#Hit%,_,n,
- Notary public
Govt. of t^/€st Eenoat

_ Regd No.. 97/rOO)'JP.h ' . .;,.lab5
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and treatnent of

a)

t)

e)
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Segregation Shed of that Cranr

Panchavat

Current status of
dumping of solid waste
with reference to
location.

fui,x'ffi
:$t:fiill

Construction and
Demolition waste :

750 X3600Kg

=2700000Kg =270o

Quintal

a) Total per day generation
ofC&DwasteinGanga
Bordering GP within the
Block (in quintal).

b) I'hc detail of
established for
trL.atment of C & D waste
including the existing
capacity and caPacity
utilization.

Industrial Effluent

a) Nunrbcr of industrial unit
clischarging their effluent
treated /untreated in
river Ganga and its

tributaries and details of
defaulting industrial
u nits.

'l'he manner of treatment
of the industrial waste so

generated.

b) l'otal claily generation of
such industrial waste in
Ganga Bordering CP
within the Block (in KLD).

d) Ihe discharge effluent
analysis from the CETP

and ETP treating the
industrial waste from
each outlet.

58.17 Quintal

58.17 Qurntal

There is no suqh plant and il is

mainl! uscd tbr dc\ clopnrent ol'
land.

No such Industries exist in this

Block which discharge sewage

waste into the river ofCanga

l! aste tr&rted throuBh sl\ \l unrt\

under SaSarelrSl'tr l)cr ttlot I

01 nunlber of lndustr\ crist in lhis Bloult

which discharge sewage uastc inlo thc rivcr ttl

Canga

No sewage waste is

discharged into the river
Ganga, so questiorr of tlailY
generation of industrial
sewaqe does not arise.

Question of nlanner of
treatment of the industrial
waste so generated does not
arise as because no sewage is

discharged into the river

600 kl/per dav

I no. SfP, f "o. 
CI'>l & I no t'l'l'l']

per day (from !\!o nos. ETP ernd orrr

0
23

I

III.

IV.

I

Question of discharge i

effluent analysis does not

arise as because anY kird of
discharge is
rlver

not made into
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The per day generation of
industrial solid waste (in
cluintal) and manner of its
treatment and disPosal in

the District.

Regulation of Flood
Plain Zone:

a) tf the flood plain zone has

been demarcated and the

extent of encroachment on
the flood plain zone in the
District.

b) I he cletails of direct
discharge of pollutans bY

the encroachers bY the

sidc of the river Ganga
and its tributaries in the
I)istrict.

Bio medical waste :

1X90Kg+30X5K8+
280000 X 30 Cram
=90 + 150+ 84, i.e 324 KC

=3.24 Quintal

a) l hc per duy total
generation of bio medical
waste in Ganga Bordering
GP within the Block (in

b) 'l he manner of its
treatment and disposal.

a) Number of cases

registered within a year
against illegal mining in
the bed of river Canga
and its tributaries and
details of enforcement of
minine policv of State and

There is no industries
which is directlv
connected with the river
Ganga in this Block that
is why question of Pcr
duy generation of

\industrial solid waste
and manner of its

treatment ancl disPosal

does not arisc.

Some of the Char Land
(probable Flood Plain Zone)
along the river Bhagirathi are
identified is mentioned below.

Survey is being conducted
ascertain the actual ligure

There are no cases
registered withln a )car
against illegal mining in the
bed or flood plains of River
Ganga and its tributaries and
details of enforcement of
mining policy of State and
"Enforcement and Monitonng

98lO MT fly ash per da1, Disposal manncr
of ply ash- l. Supplied to local or indusrrral
vendors for fly ash bnck maklng lactoll( s'

2. Supplied to local or industrtal vendors
for cement making factones 3. Supplied ttr

local or industnal vendors as a fillttrg
materials. 4. Storagc in PDCL ash pond'

Some of the Char
Plain zone) along the river
identified is mentioned below

\.

Survel'is being conductcd to ascertaln th(
ac tual figu re

0.30 Quintal

Treated in safetY Pit

There are no cas(:s registert'd
wrthin a year against rllcgal mrnrng ln lh('
bed or flood plains ol River (ianga arnd rts

tributaries and details of cnforcement ol-

mining policy of State and 'Enforcement
and Monitoring Cuidelines for Sand
Minind IEMGSM'2020) and Sustainablc

Notafy Puolic
@vt. of \i{bgr Bengal

--Fe9!'9:.??n$l--
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"Enforcement &
Monitoring Guidelines for
Sand Mining" (EMCSM -
2020) and Sustainable
Sancl Mining
Management Guidelines
2076.

Guidelines for Sand Mining"
(EMGSM-2020) and
Sustainable Sand Mining
Management Guidelines,
20t6:

Sa"d Mt"tr4 Ma""g"-ent -;ulJeli"".. l
20t6:

b) Nu mber of cases
registered within a year
against illegal mining in
the flood plains of river
Ganga and its tributaries
and details of
enforcement of mining
policy of State and
"Enforcement &
Monitoring Guidelines for
Sarrd Mining" (EMGSM -
2020) and Sustainable
Sand Mining
I\'lanagement Guidelines
2016

There are no cases registercd

within a year against illegal

mining in the flood plains of

river Ganga and its

tributaries and tietails of

enforcement of mining policv

of State and "Enforcement &

Monitoring Guidelines for

Sand Mining" (EMGSM -
2020) and Sustainable Santl

Mining Management

Guideline 2016.

There are no cascs rcgistered u ithin a

year against illegal mining rn thc iloorl

plains of river Ganga arrtl its tribuLrrits

and details of enforcement of nrining

policy of State and "llnforcenent &

Monitoring Cuirlelines for Sancl \lining

(liNIGSN! - 2020) and Susta ina bl(' Sdnd

Mining Management Cuiclclint- 201 6.

I

ffi#
Name of the District :Murshidabad

Name of the Ganga Bordering Block: Murshidabad -Jiagani /Samserganj

@{r'

serganJ

__ o {trf{*tuzi
MU. ,.\hh -( U L ISLAM

Notar v Puotic
Govt. of UrBsl Benoat
Regd. No.. ?7 t21d2

ier+'"'---.- ..'iriabr",

sl.
No.

Issue Remarks

I. Sewage:
Block : Murshidabad -

fiaganl
Illock: Sam

a)

tr)

Per day generation of
sewage in Ganga Bordering
CP within the Block (in
KLD).

4500 KLD | 22.qq KLD

Quantity of sewage treated
per dayin Ganga Bordering
GI'] within the Block (in
KLD).

200 Kl.l) 57..1 Kt.t)

25
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Tht' numbe'r of setva8L.

treatment Plant existing and

their capacity and caPacity

utilization and mode of

disposal in Ganga Bordering
GP u'ithin the Block.

Ttrere is no STP at this BlockOrutiry of discharged

treated sewage from each

STP, particularlY for fecal

coliform

Ti." burn.l Plan to meet the

gap, if any, in generation

and treatment of sew

Dharmshala and Ashram

operating without ProPer
consent and discharging
untreated effluent and the

action taken against them

ffiter qualitY in river and its

tributaries in abutting
districts / towns in terms of

faecal colifornr
(MPN / 100m1)

Md.KhatllEl?"*

#HTffiRural Solid Waste

disposal:
Fe, diy gen"ration of

Solid waste in Ganga

Bordering GP

within the Block (in
quintal).

Legacy waste(in
qu intal) and the time
bourrd plan to heat
legacy waste.

Quantity of solid waste

treated Per day in

Ganga Bordering GP

within the Block (in
quintal).

The gap in treatment of
solid waste(in quintal).

180 nos ofcommunit) leach Pil l

Leach pils .re using li)r

manging household and

institution gray water'

n[t. e"a or December. 2024

Water tcst is requircd

Xt quintutt 1 Bio-dcgradablc

Non-Bio-degradablc )

180 Quintals

l0l Qurntals

Thcrc is no S I l'] at lhi\ Illo.l

B) th. middlc ol lol:

hf"t-"d t" th" concerned the head ol

Nlasiid Committee to treat sewag('through

I.oach I'it, Sodk Pit

Water tcst is rcquircd

TA

I

-- 
-1

8..19 Quiitdl

.1.03 Quintal

,\t prcsonr o0'l

Conrmunitt' lt'r el

filter chamb€r.

.,-l.cach prt

water filk'redCrer

.rt

.rt

_l

t

\e
,o

Bv the end of December.

zti2q. Rftet operational ol'

SWM units.

_l

0..1Quintdl

26

r-l

37746



I ttr" manner of
I rrtilization of the

e) | treated waste as well as

J rejects arising out of

I remediation of legacY

I waste.

Bio{egradable *aste are using lor

canle feeding.

Feo ore ,ting thcir home made

compost pit for dumping thc n aste

\\ astr (olle( tad and tr.nt.d rrl \\\r\1 Lrnit

Solid waste store at S\^ nr units'

W
0

Current status of
dunrping of solid waste

with reference to
location.

III Construction and
Demolition waste :

0.109ter cube.
rl l:1.)',inl,rl

u) fotut Per daY generation

ofC&DwasteinGanga
Borclering GP within the

Block (in quintal).

b1-- t " a"tull of Plant
established for the

treatmentofC&Dwaste
including the existing

capacity and caPacity

utilization.

C & D $astc is using li)r olhcr

derelopmental $ork lilt repairing

roads, protecti\c Nalls clc'

IV, Industrial Effluent
discharge'. 

-

a) Number of industrial unit
discharging their effluent
treated /untreated in
river Ganga and its

tributaries and details of

defaulting indushial
units.

No such Industries

exist in this Block
which discharge

sewage waste into the

river of Ganga

No Sucn lnoustl 1trS s

this Block rvhich dis'

sewagc \\ aste into

river ol (ianga

.....'.1

b) fotut auitY generation of
such industrial waste in

Ganga Bordering GP

within the Block (in KLD).

N" sewage waste is

discharged into the rivt'r
Canga, so qucstr()n ol tlailv

Beneration ot intlustrial
sewage {oes not arise

No se\^'age waste ls (ll\r'rdrEE(r

river (ianga , s() (luestior) (

goneration of industrial st'r,agt' '

arise.

0 I Atr6rfh(

{,\t,,nir

l
I

l

exist in
schargc
o lhc

-l

irttrr tlrt'
,t rla ilt
Llix'r rrol

__,1

z7

{i;i;:;

-
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c) fhe manner of treatment
of the industrial waste so

Senerated.

d) 1he ciischarge effluent
analysis from the CETP

and ETP heating the

industrial waste from

each outlet.

Manner of treatment of
the industrial waste so

generated does not arise

as because no sewage ls

discharged into the river
Ganga .

Manner of manncr ()l tre.rtnlcllt ()l

the industrial waste so gerleratod

does not arise as bt'cause n() scwagc

is dischargt'el into thc rivcr Canga

rrlu*-oi ititcnoig" cf flue n

analysis does not arise as bccaust

anv kind of clischarge is not matir

into river Ganga

Manner of discharge
effluent analvsis does

not arise as be.urs" a.,Y

kind of discharge is not
made into riverlqen€q - .

e) The per daY generation of
industrial solid waste (in

quintal) and manner of its

treatment and disPosal in

the l)istrict.

fhere is no industries
which is directlv
connected with the river
Ganga in this Block that
is why question of Per
duy generation of

\industrial solid waste

and manner of its

treatment and disPosal

does not arise

'I here ts no lndustrles wrrrLtr I

directlv connected r'r'ith thc rive

Ganga in this Block that is wh

question of Pt'r dav gcncration t

\ industrial soliti r'r'astc'antl mannc

of its treatmcnt and eiisposal tlot
not arise.

5:- \ic
n\'';"'-''-' /' /o

'c. -r,,'t'.).. '>.. 7,._ -.

;\ '' 't.'",.t'.
,.._, _2t ,1 _

Regulation of Flood
Plain Zone :

. (r,,.,r)^._ -. -".!
-- iQ$stt

Some of the Char Land (Probable Fl

Plain Zone) along the river Bhagirathi
identilied is mentioned below.

su*ey * be,ng.;;duiircd lo "l""tiuinactual figure.

Some of the Char Land
(probabl€ Flood Plain Zonel
along the river Bhagirathi are
identified is mentioned below.

S"*"y t" b.hg *"dllcGa;
ascertain the actual figure.

o.m uintal

FNG & ENVIRO agenc) colleci

the waste and disPose the same

-- i025 ori"tal

bxc.,nvrronn,cnt pollutroll prl\.rte linl

Kalrani, Nadra l)istrr(t, ('olkrt th'

nredical waste and thet clispox'd sanre

a) lf the flood Plain zone has

been demarcated and the

extent of encroachment on
the flood Plain zone in the

District.

b) The ctetails of direct
clischarge of Pollutants bY

the encroachers bY the

side of the river Ganga

and its tributaries in the

DistIict.

vl. Bio medical waste :

a) The per duy total
generation of bio medical
waste in Ganga Bordering
GP within the Block (in
quintal).

b) t he manner of its

treatment and disPosal.

O 8 AIJ

nt
SL,

.i t'

el

i)

Flood
ri art'

.i/

l

nitt'J

b t,,

2024

'':i

28

37748



VII Mining
a) Number of cases

registered within a year
against illegal mining in
the bed of river Ganga
an.l its tributaries and
details of enforcement of
mining policy of State and
"Enforcement &
Monitoring Guidelines for
Sand Mining" (EMGSM -
?020) and Sustainable
Sand Mining
Management Guidelines
20.16.

There are no cases There are no cases
registered within a year
against illegal mining in the
bed or 0ood plains of River
Ganga and its tributaries and
details of cnforcement of
mining policy of State and
'Enforcement and Monitoring
Guidelines for Sand Minind
(EMGSM-202O) and
Sustainable Sand Mining
Management Guidelines,
20t6:

within a year against illegal min
bed or flood plains of River Ganl
tributaries and details of enfor<
mining policl- of State and "En
and Monitoring (iuidclincs I

Mrnrng" (EMGSM-20201 and SL

Sand Mining Managcment (i
2016:

Number of cases

rt gistered within a year
against illegal mining in
the flood plains of river
Canga and its tributaries
and details of
enforcement of mining
policy of State and
"l':nforcement &
Monitoring Cuidelines for
Sand Mining" (EMGSM -
2020) and Sustainable
Sand Minirg
Management Guidelines
2016.

b) There are no cases registered

within a year against illegal

mining in the flootl Plains of

river Ganga and its tributaries

and details of enforcenrent ol

mining policv of State ancj

"Enforcement & Monitoring

Guidelines for Sand Mining''

(EMGSM - 2020) and

Sustainable Sancl Mininp

Management Guicleline 2016

There are no cases registcred wl

against illegal mining tn tht'flotr

rive,r Canga and its tributaries i

of enforcement of mining Polir

and "Enforcement & |

Cuidclines for Santl \'lirring" (

2020) and Sustairtatrlt' Sanr

Management Gu itlclint' 2016.

$9I
t

el
ol
-3

I
rcgistered I

I mining in the
' Ganga and its
enforcemcnt of

rforcemcnt
for Sand
u stainable
I u idelines,

Ihrn ir rt,'r

fl<xrtl plains of

ies ancl cletails

policy of State

Monitoring

g" (lilr'1t;SNl -

Santl \l in tttli

Name of the District :Murshidabad

Name of the Ganga Bordering Block : Lalgola

Remarks

163650 KLD waste $ aler generated al thc household ler cl

Block : Lalgola

0 E AU6 zoz{
,uD. Kt{ArR u,- | Sl-Arr,r

Notary Publb
Govl. of tlfd B€ngal
Regd No - 97/2002-!.Jrr\ -: .leb5

Md (hairur ,sram
Be.tumpsp5**,

":$r rf0.'97//2flD

_r.,il 't tall(B.n

Per day generation of
sewage in Ganga Bordering
GP w'ithin the Block (in

29

sl.
No.

Sewage'
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Quantity of sewa8e treated
per dayin Ganga Bordering
GP within the Block (in

The number of sewage
treatnrent plant existing and
their capacity and caPacity
utilization and mode of
disposal in Ganga Bordering
CP within the Block.

QualiW of discharged

treated sewage from each

STP. particularly for fecal

coliform

Time bound plan to meet the
gap, if any, in generation
and treatment of
I)etails of Hotels,
Dharmshala and Ashram
operating without ProPer
consent and discharging
untreated effluent and the
action taken against them

Water quality in river and its

tributaries in abutting
districts / towns in terms of
faecal coliform
(MPN/100m1)

Rural Solid Waste
disposal ,

Per day generation of
Solicl waste in Ganga
Bordering GP

within the Block (in
quintal).

Quantity of solid waste
treated per day in
Canga Bordering GP
within the Block (in
quintal).

I he gap in treatment of
solid waste (in quintal).

Or1 .l th. tr'rtt" *tt"r gcncratcd 121650 Kl-l) dischargcd al horr'uhold lcrcl ''lrlprt
/leachpit and kitchen Sarden and residual '10000 KL[) al snrull pond

ffir".r ur r,.,I..r,.,r,r. i\i,ii,rrJcr issuc,i r,,r

construction o1 825 Nos' Cwl\'l unit (01 unit lor c!cr) 5 hotrs'h()ld \\hcru no \oalpil

/leachpit sonstructed hy own e\penses). ()ut ol lhc ahovc Jl.l nos unit constnrelcd and (;r'\

water discharged there. Sewage rrcatment planl (S l.P)$ithin0{(i l'(;l's)cllohcplan eli

S"t ag" tr*trent planl (S.T.P) within 04 CAP CPs yet lo bc planned.

No ."*ug" flows into the River (ianges t-rom thc GAI'(il's llut .lli nos'

GWM unit (01 unit lbr every 5 household) has alreadl hccn constricted'

No II,,r"lr. Dharamshala and Ashranr opcratcd uithin (iAl) (il)s'

No S"*ag. flows in River Gattges liom the (iAI'(il)s

\oc-*

79.07 Qtl

Sio-D.g*.lobl. *iste amounted 76.1 I Qtl. 
'l rcated at lloLrschold lo'cl ottt

of 'fotal Solid $'aste.

2.96 Qtl. Non-bro- DeBradab le wasle .

*1'io

-zq P
E

^ Nolar v puolic
b_ovl. of U€st Benoal
RegC f\ro - gT tzodz

Jerh - - ''"..r"i-.
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d)

e)

a)

b)
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c1)

l.egacy waste(in
qu intal) and the time
bound plan to treat
l('gacy waste.

The manner of
utilization of the
treated waste as well as

rejects arising out of
remediation of legacy
waste.

(-urrent status of
dumping of solid waste
u'ith reference to
Iocation.

0l No. Centralized SWM unit & 2 Nos. Decentralized SWM units alreatll
constricted and 0l Decentralized SWM unit expectecl to bc corrslrictcd
within Aught, 2024 u'ith in 56 v illages ol'4 Nos. ( ianga Ilorde rint ( il's. And
all these unit will be functiorralizcd and B io- I)cgradirb le & \on-lli.,
Degradable waste treatmcnt \\ ill bc slaned octohcr. lt)l':l at the S\\ \l
Units.

At present Bio-Degradable wastes are trealed in the way of'cattlc lccd and

Residuals are used lbr making compost at Household l.erel and lirr Norr

Bio-Degradable u'astes collectiorr. distribution ol' rrasle bins is trndcr
process.

l

i ut. a*t' i" rrt* l
available fallow land within G.P area. However. to son out this issuc

distribution of waste Bons at the H.H l.evcl to be donc allcr
operationalization ol SWM Proicct 1 Centralized & Decentralizcd t

which is in under process no\\.

Construction waste generated pc'r dav 0.275 Qtl.

C)ut of thc Construction $aste rrotlclett scrap is ttsed li,r liookirrg tirc l.

plastic & iron uastes sold and concreatc \\astcs Arc ttscti to llll lhc \ilcarll

surrounding land ofthe newly constructed building.

T-

e)

+P
n\?.lo
/F/

No such Industries exist in this Block u liich discharge

sewage waste into the river of Ganga

No sewage waste is discharged into the river Catrga , so

uestion of dailv generation oi ilrtlustri.rl se\\'al1t does ttot .rt i't

tl

Y,mffi
Construction and
Demolition waste :

a) 'lotal per day generation
ofC&DwasteinGanga
Bordering GP within the
tslock (in quintal).

b) 'l'he detail of plant
established for the
treatmentofC&Dwaste
including the existing
capacity and capacity
utilization,

Industrial Effluent

a) Number of industrial unit
discharging their effluent
treated /unEeated in
river Ganga and its
tributaries and details of
cleiaulting inclustrial
u nits.

b) lotal daily generation of
such indushial waste in

31
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Manner of treatment of the inclustrial waste so ge ncratcll docs
not arise as because no sewagc is discl-rargeel into thc river
Ganga

Manner of discharge efflucnt analysis does not arist-' .rs

because any kind of discharge is not matle'into rivc'r (lartga.

There is no industries which is directlt' conrrcctcd n'ith
river Ganga in this Block that is why question of per

generation of \ industrial solid wastc and manncr ()f

treatment and disposal cloes not arise.

thr'
.ia)'

its

*
o S,$1*,1Jil$',

.-;1l,iJ.iiiiz,

Some of the Char Land (probable Flood Plain Zone) along lhe rivcr
Bhagirathi are identified is mentioned below.

Survey is being conducted to ascertain the actual

03 Kg of BMW generated per tlal'

l r"^T"n"l r",t 8"tt*'",1 l-"tr ,,l ii* *ii.:.ii,,n r-rr "r 
tli"t,,,"n,,.nll ,i,,Ll ln)rn llr( .

SNC Enviro Solution PVT LTt) collcct thc UM\\ and disposc.

G 207,(

(

Canga Bordering GP
rvithin the Block (in KLD).

'l'he manner of treatment
of thc industrial waste so

gencrated.

d) The discharge effluent
analysis from the CETP
and ETP heating the
industrial waste from
each outlet.

e) The per day generation of
industrial solid waste (in
quintal) and manner of its
tre'atment and disposal in
the District.

Regulation of Flood
Plain Zone:

a) lf the flood plain zone has
been demarcated and the
extent of encroachment on
the flood plain zone in the
Dishict.

b) 'l.he details of direct
discharge of pollutants by
the encroachers by the
side of the river Ganga
and its tributaries in the
District.

Bio medical waste :

a) The per duy total
generahon of bio medical
waste in Ganga Bordering
GP within the Block (in

b) Ihe manner of its
treatment and disposal.

t
* f ,
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vil lMining:
a) Number of cases

registered within a year

against illegal mining in
the bed of river Ganga
and its tributaries and
details of enforcement of
mining policy of State and
"Enforcement &
Monibring Guidelines for
Sanrl Mining" (EMCSM -
2020) and Sustainable
Sand Mining
Management Guidelines
2016.

There are no cases reg)
the bed or flood plains of Rivr

enforcement of mining PolicY
Cuidelines for Sand Minind (E

Management Guidelines, 20 16

stered wltnln a year agalnst lllegal IIrrIrrIrE rrr

er Ganga and its tributaries and detarls of
of State and "Enforccmcnt and Moniloring
)MGSM-2020) and Sustainablc Sand Mtntttg

b) Number of cases

registered within a Year
against illegal mining in
the flood plains of river
Ganga and its tributaries
and details of
enforcement of mining
policy of State and

"Enforcement &
N'tonitoring Cuidelines for
Sanrl Mining" (EMGSM -
2020) ancl Sustainable
Santl Mining
N'lanagement Guidelines
20"16.

No cases registerecl t\'ithin a r('dr.'Jherr' :!r(' no cascs rcqlsltr( Ll \\ rLIrrl

against ille-gal mining in the flood Plains of rive'r Ganga and its tributariL's

ala detailslf enforcement of mining proticy of Statc' and "llnforccnront &

Monitoring Guidelines for Santl Mining" (EMGSM - 2020) and

Sustainable Sand Mining Management Guicleline 2016'

Annexure-R I collectivelY

," ff,''*t ll's*,
Ndary Publt

?*i,"lt?,%ffii'
arr.^': _ _ 'rrrt

3l
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Status of erdstlng Sewage Tteatment Plant

65.54

Urban Solid Waste disposal

42.2 TPD['er day generation of Solid waste
in Canga Bordering GP

within the Block (in quintal).

Quantity of solid waste treated
per day in Ganga Bordering GP
within the Block (in quintal).

'l he gap in treatment of solid
waste(in quintal).

Report of Sewase (Urban)

Name of the Distrlct: Mutahldabed

Al Treated
Water is
being re'
u sed for
different
purposes
as per
pohc\
preparcd
by
UD&MA
Deprt.
(June,
2020)

lll Balance
treated

beurg
discharged
in surface

body

Survey is being conducted
to ascertain the actual
hgure.

42.2 TPD

. d phdse,i nranrr( r
\ lundrng f, om

\ L NN4CG, AMIiur. &
r \l state Funds
, 1l sublect to the
li-1ll a!itrbrlrtr of Iarrrl

rDrtrgat( tl)e gap ur

Mode of
dlsposal ln

Quality of
discharged

treated sewage
from each STP,
particularly for
Faecal CctLft)rm

Trme bound plan
lo meet up lhe Bap

a)16.5 MLD
Capacity STPS at
(Murshidabad
District) are under
Construc!ion
Stage (Trm.: floT
proposcd upto
Scptembrr 202.1)

bl L5 MLD S'IP at
lriaganJ Azimtanl)
rs under proposal
slage

rI -1.0 Ml,l)
cnpacilv S'll'al
lMurshr(lAbad) ,s
under process of
sanation.

d) State ls also
planning for
settrn8 up of STI)/'s
& FSTI'/s to

Comphai! \mth
the standa-rd
notrliede by
MoEFF &CC:
.tared 13 l0
2017

'Anncxure R 2

..langipur
-l

56'tPI)

Su*"y- F -eln[
conducted to
ascertain the actual
figure.

is bcin gSurvey
conducted to
ascertain thc actual
figure.

MD. KHAiIIIJLiSIAM
Notarv Puol''c

Govt. of v{on Bengat
Reod. No.- 97/2002

rarhrji - - 'r-lA:J

34

sl-
No

Nalne ofTown

o

tfir
c
o

9E ai
E *::

a

Number
of STP

Ial tbt

I Berhampore 26.3 | 1.78 I 3.70 I 48.I l o/"

Jangipur I t.67 NA NA NA NA

3
Jiaganl-
Azimeani

6.37 0.9s 2 1.38 I 68.840/.

4 Murshrdabad | 5.82 | 0.24 I ts6 t2 210/"

5 Dhuhan L 15.41 NA NA NA

Total 4 7 .O4

b)

Md Khariur rsram
Be{ham0ft Sooitisim

Rqo irio..9i/200?
;rrn 0d$2718.2i
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Urban Solid Waste disPosal Murshidabad

Per day generation of Solid waste

irr Ganga Bordering GP

within the Block (in quintal).

Quantify of solid waste treated Under progress
per day in Ganga Bordering CP

$,ithin the Block (in quintal).

'lhe gap in treatment of solid
waste (in quintal).

Survey is being conducted
to ascertain thc act ual
hgure.

Berhampore

105 MT/day

being conducted to ascertain the actu;Ll

Survey is being conducted to ascertain the actual
figure.

.lraganl -
Azimganj

30.08 MT l
is bcing

to
the actual

Sun'cY
conducted
ascertain
hgure.

s0.og Nar

\Jl<
s

J

Urban Solid Waste disPosal

I'er day generation of Solid waste

in Ganga Bordering GP

\r'ithin the Block (in quintal).

Quantity of solid waste treated
per day in Ganga Bordering CP
within the Block (in quintal).

1'he gap in treatment of solid

\^'aste(in quintal).

Bertramorre SuU0iusftn
{cc rlo.9lfim

:run DatF?.ffi.2i

l5

f.

figure.

Annr:xure- R 3
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Municipal Solid Wastc

The
marlnel of
utilization

of the
treated

well as
rejects

arising out
of

remediatio
n of legacy

wasle

EGrent starus of
dumptng of solid

waste with reference
to locatron

llumpsi
te

Iocatron

GPS
Coordlnal

es of
Dumpsite

lnclod
rng
rhe

extun

caPac
it)
and

capac
ll\'
0 St glr

L
Goodeart-h:
Iow lald
filLing and
partialy as
soil
conditroner
in garden.
2. Inertl
lou land
f ling and
base
course
fillng in
foad
constructio
n,
3, RDII:
Comment
manufactu
ring
Units.
4,C&D
waste:
used as
filler

7.9
Baled
iractl

on

material in
road
constructio
n.

being
sold

and

plan
ned
dral
rema
ln rn8,

PIOCC
ssc(l

ln
Clust

er
mode

ldent
lIcat

of
land
for
the

planr
r.l nde

r
Proce

--i-. Si:gre
gated

I fracn

l.
Goodearth:
low land
mhng and
partrallv as
soil

n (NeaJ
Ratanp

url

24"3929
89',

N

so1<l

36

l,egacy Waste
arld the time
bound plan

to treat
legacy waste

The
gap
in

trea
tme
nt
of

Soli
d

te

Quan
tity of
solid
waste
tleate
d per
day,
in
each
city/ t

of t}te
Distri
ct

Per
day
gener
ation
of
Solid
Waste
in
each
city/t

wit}li
n the
Distri
ct

Distri
c(

In first phase
1,23,981 MT

of le8,acy
waste has
been bio

aemediated.
Thete is
further

accLlmulatio
n of 1.50.00
MT of legacy

waste at
present. witlt

an upftont
projection of

additional
40, 000 MT

tender Llndcr
evaluatron
(2nd can) ro

process the
legacy waste.
Works order
expected to
be issued

within
Augusr,2024

Expected
date of

completlon
August,2025

S}IID
ABAD

i:wi,Ma"iz;'ffi

o

\')

l87"ss'50

\ 
ru"e

Construol.ion and
Demolrtron waitc -- ]
T^ral I The I Rcm l

I 
o'ir' 

I 
*u'

(Ward

g.n'", I plo't
ation I establ
of C & rshed

Dic1

ham
pore

legacy waste
present,

processing
not yet
started,
expected

SHID
ABAD

-- NotarY Pubit

?$ltHr",ffii,.
3€rhato." ^ - '
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consructio
n.
3,RDF:
Comment
manufactu
nog
Units.
4,C&D
wastei
used as

frller
material rn

road
constructro

n.

2.Iiertr-
low land
filling and
base
coutse
filling in
road

ar)d
rl

plan
r)cd
lhat
rema
inLr)g
lo lx
proce
sscd

Clust

mode

Idenl
lfiaat

oI
land
lbr
lhe

plant
ll nde

panaa

o I i*"g;" 
1

giired 
I

lracli

are
l)clng
sold
l]nd

attd
rl

plan
ned
lhal
rema
lrrlngr \ ,,,r,,

,?, t:l,'t

lo; , i,,.,

ffir,q,

MUR
SHID
ABAS

D

I
Goodearth:
low land
fiIling and
partially as
soil
condltloner
in garden
2. lnerl:
iow land
filing and
base
course
filing in
road
constiuctro
n
3. Rl) l.'l
Comment
manufactu
ring
Units.
4.C&D

used as
filler
rtratcnal rn
road
constluctlo
n.

1(lcnl
rllcal

of
land
lbr
rhe

planl
Lr r tde

r

MUR
SI-IID
ABAD

l.
Goodearth:
Iow land
f ling aid
partrally as

Ohora
mari

(Azrmga
nj Sidel

24.t4',14.
8"
N

88" 15',56
8"E

, DIOCC L

L __l
I segre I

I e.r.a 
Ilractr 
I

l,cr n I
\okl
alrd

r cusc
I {!4. I

I
ln garden.
2. Inert:

MO. KhAIKULISIA'\
Nota,Y Public

Govr. otvLet Bemat
Reod. No.- 972002

'lerhafi pore. Mur -' .. Jsbr

completron rs
December

321L2l MT
of legacy

waste has
been bio

remediated.
There is
fu he,

accumulauo
n of 17.000
MT of legacy

waste at
present. With

an upfront
projection of

addiuonal
18,000 MT

tender to be
floated (2'd

call) to
process the

legacy waste.
Expected
date of

completton
June,2025

18,426 MT of
legacy waste
has been bio
remediated

There is
further

accumulatio
n of 30,0oo

l7 lJrar I I

__l 1_
Jansrp | 24"2843. I 42s
urlss"l

tNear I N

Mianpu 187'3'10.7rls'E
elurp 

Iale I

S'S1"';5l.S"

3ffr.Hw

land
37

l.
I
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waste ar I fil[ng and
present. wrlh I base

an upfront I course
projecuon of I frurng m
edditional I road
8,Ooo MT I constructio

tender to be I n.
floared 1z.o I J. non,

ca.ll, to I Commenl
process the ] manu[a(ru

legacy waste. I fing
Expected I Unrts.
dare of I4.C&D

complelion I waste:
June,2025 | used as

fillFr
I material in

lroaa
l(onsuucuo

I

MUR
S}IID
ABAD

l8 I Mur
lshirl

abala

30.s2
4

2.5 28.ollnfilstPhaseJl.
24 I s4.o59 MT of I Goodearth

I l.g."y *."t. I tow land
I has been bro I fillrng and
I remediated. I ParuallY as
I rh"r" r. so
I further I condrtroner
I accumulatro I rn ga-rden.
I norS.ooo l2lnert
I r,,tt of t.g".y l low land
I *aste ar I fdhne and
I present. Wr*r I base

I an upfront I course
I projecr.ion of | ftumg m
I rd.lrtionel i road
I a.ooo ur I .or,rt u"t,o
I tender to be I n
J 1ou,.6 12- ] :.nor:
I ca.ll) to I Comment
I process the I manufatu
I legacy wast.. I rrng
I Expected I units.
I date of I4.c&D
I compl.t on | *aste
I June,2025 | used as
I filler
I I mate.al m
I I ro^a
I I constructroll.

Kathg0l

Bagan I

(\lard
no 15)

,4aE/

s
\

24'L2'20.
9"
N

88'167.4
"E

5BJ

N{
\ uS'",,rlr\-_ti oF

i

l

I

$k

T
plan
ned
that
rema
lnrng
lo be
procc
ssed

Clusl

ode

rl

ldent
rlicar

of
Iand
for
thc

plant
.rn(l(

I

gated
fractl

on
are

bclng
sold
and

Segre

and

ldent
rlicat
ion
of

| 1 tana 
IlLtorlI l.n. II I pru", 
II L".t. IIl'l

lol-'"" I

+--,^ 1.__l

rt
plan
t]ed
thar

r nrng

ssed
ln

Clusl
er

modco\
'Z\trdl
Pi
,/

_l

^r, ^gf,,mJktuNotar y Public
Gow. of !r\/€gt Bengal
Reqd. No.- g7l2OO2

jerharnoorc. I'^rr - ...JaU&
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Name of
Ganga Town

Murshidabad

sl.
No.

Total per daY
generation of C & D

Waste within the
District

(TPD)

estabhshed for the i

lreatment ofC & D , Rcmarks rf

Waste including the an}
existing capa-city and I

utilization l.-
Survev rs going on to 

]

ascertain actual figur.' .1. l

Tr-ey ifl,.,gJ* t" 
I4.36 a-scertaj1 q91l4l[gurc 
r

Survey is Sorng on to

1.75

,scerr;in aitual figurc l- 1

Survey rs going on tu : I
Survey ls tsutrtE, urr tu 

l

ascerrarn actuq! llgu r(' i I

Surve) rs golng on t(t
2.5 *'.1"'ii',.?i,l.ii,eur" I l

Annexure-R-4

MINING

Therearenocasesregisteredwithinayearagarnstillegalmininginthcbcdor
flood plains of River C".'gtLa its tributaries and details of enforcement of mining

policyofstateand"EnforcementandMonitoringGuidelinesforSandMining,,(EMGSM-
ZOZ6I urra Sustainable Sand Mining Management Guidelines' 2016:

Point X of the Order No- dated 21-02-2024 grven by Honble NGT (Principal llranchl

under OA 2OO l2ol4 '
a) Timeline for achieving the target of 10O% treatment of Sewage generated per Day

and phase Manner in which the target will be achieved?

i Dhuliyan Uunicipality: Sinc-e there is no STP in Dhuliyan Municipality then

timeline for actrieving the target for 100% treatment of ser'r"age couldn't bc

conltrmed.
, Jangipur Municipatity: Survey is being conducted to ascertain the actual

figure.

) Murshidabad Municipality: Survey is being conducted to ascertain the actual

figure.
; Jiaganj - Azimganj Municipality: Survey is being conductcd to ascertarn the

actual figure.
z BerhamPore MuniciPalitY: SurveY

Iigure.

the actual

* *q:$si

N-ry
:.-.oF

39

-----T

District

Lt_
\,

I uurshidabad

I Mursh rdabad

Berhampore

Dhulian

lst-t4

Murshidabad Jangipur

Murshidabad
Jiaganj-
Azimgani

Murshidabad

37759



b) Manner and extent of utilization of funds received from NMCG and utilization

amountcreditedfencedamountincludingthestepsofwhichhavebeentakenfor
demarcation of flood plain zones of river Ganga?

i Dhuliyan Municipality: Till date no fund received from NMC(} and thus thc

question of utilization does not arise' lt is also stated that therc is flood plain

zone of river Ganga under Dhuliyan Municipality'

> Jangipur Municipality: Survey is being conducted to ascertain the actual

figure.
i Murshidabad Municipality: Survey is being conducted to ascertain the actual

,o

F(

hgure.
> Jiaganj - Azimganj MuniciPalitY: Survey is being conducted to ascertain the

actual flgure.
> Berhampore Municipality: Survey is being conducted to

Iigure.

ascertaln

--f 
e*tm. - l

assessmcnt
of presenl
quantlt\ of

bcen llrrrtcd
liom re$llar
fresh wasie

. during lhe
perlod ol lst

, phasc (,i

Anncxurc- ll 5

a) Legacy waste and the time bound plan to treat legacy waste

Legacy Waste Processing Status of GaiSa Towns in respect of Murshldabad Distrlct

Estrmate
d

QuantrtY
of Legacy i

waste I

Stetus/
Time of

completio
n

l,egac)

d

Manner
oI

Utllsalro
nof

treated

Priority River Stations PH
(Unit)

{Do)(m
cl\

BOD(mg
t\

Total
Coliform
(MPN /
l0O ml)

::iii.- iHJJ.l
{MPN/l ]ococcr Ioomll l(MNP/I j

--- I oqrlr i

330 _._j l!_* . r

tV Ganga Farakka 7.85 6.7 2.6 790

Ganga Farakka 7 .t9 6.4 2a 1100 ;,.,a 1 -.,
Ganga Khagra 7 .66 6.3 1.95 22IJn

49
Ganga Khagra 7.16 6.00 2.4 220t) .:JUU

Ganga Berhampore 6.3 1.8 t 3000 350U

Canga Berhampore 7 .29 6.00 2.5 l 3000 3500

Ganga Gor^bazar 7 .54 6.1 2.1 9400 24l.l(J l.tvu

Ganga Gorabazar 7 .21 5.9 2.t>

No-
of

Dum
p

sites (m MTI

reclarme
d

40
I
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legacy wnsl(.
processrng

l4 MURSHIDAB
AD

Berhampor
I 2. t6 1,23,981 comrlete

....,

150005 200

t.
\

t\
l' \
J .-i':

.:i
t-,

Good
Fla-rth lor

laird
Illling;
RD }-

being
ca.rned

to
Integrate

d
CemrDt

plani

(l ) Assessed
further
quantrty of
letacy waste
t}lrough

and tender
floared lbr
ongagemcot
of agencl for
brominlng
and
broremediatl
on of furlhcr
quantit\ ol
leg:r.\ waste
processrnE
l2) Expected
date of
engagement
of Agenc) ls
Augu st,
2021 altet
the Model
Code of
CondLlal Lll

wlth
Parliamenl
General
Eieclion,
202.1 ceascs
to be ln
lorae
(3) Expeclcd
date of
completlon
of legacY
waste
processing rs
12 monLh s
after

work ordcr
to the

carrying out
the bio
mrning,xld
bx)
remedlatron
of iega( \'
waste aI the
site

l5 MURSHIDAB
AD

I)hulian 1 2.00 204r8

,

S(aJted/
Septembe
r, 2021

0

7

" flffi'-^r,
rlO. Kirairr..lu lstAlrl

NOtary PUI'IE

?\"'*YJffii'
- h";,.^- ' 

t' '- r."r'i'iEr

4t
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16
MURSHIDA-E}

AD
0.24 32 r r.2l I 

coTl""

){NC

ffir

3200

(l ) Assessed
further
quaJrutv of
legacy wasle
rhrough

and tender
floated for
engagement
of agency for
biomining,
and
bloremedlatl
(,n o[ [urlher

lguiuttttr,r{
i le8acr waste

lprocessrnS,.
I st call

I cancelled as

I tn.r" *"."
rnsulfit rent
nurnber oI
cIgrbl('
l)rdders

I l:t :na ...tt
i render !o be
J noared aJter
I the Model
I code of
] conduct rn

lconncction

Parliament
General
Electlon,
2024 ceases
to be in

\

W,r)

(

I

a

{3) Expcctcd
tlme perlod
li)r
romplctl()n
of legacl

processrng rs
l8 months
aftcr
lssuancc oI
work ordcr.

t7 MURSHIDAB
AD

JiaganJ -

AzimgaiJ

[,m

1

l9t r-
ilr.o"/t
{; P"or

3.O0

[u*

\4.,t
.!

19,426

$r#:

Complete
d

18024

(l I Assessed
I i turuher

I I quantrt) {)r

through
drone suNe!
and iender
lloaled lbr
( rrtagcfil(Jrl
oi agenc\ Ior
blomrnrng
and
bloremedlatr
on of fu her
quanlrl! ul
logacl uaslr
l)rocesslrlg
lsl (all
( ir aclled as

rn sufli errl
Dunrber of
eh$ble
l)t.l.ters
(21 lno('all
rcnder to lx.

-97 42

Jrurgipur o 2ll

I L

37762



lloated afler
the Model
Code ot
Conducl rn

\\1th
PatLanret)t
General
Elecuon,
2024 ceascs
to be in
!br.e
l3l Llxpcclcd
llme pr'r r(xl
br
complelx)o
of letacr'
waste
processing is
l2 months
after
lssuaJrcc of

ter\.94,, . .

(l) Asst'sscd
further
quantitr- of
legacy waste
through
drone stlrvcv
and telr(l( r

lloatrd ht
r'rrgrlgfrlr( rrl
ol agcll( \ loI
blomlnlng
and
bloremedlati
on of filrthcr
(luanlrl\' ol
lcgaa! l\'irslc

I st call
canctlk\l
due to noll
av labrhlv
of suffrc x trt
number of
eligrbl(
bldders
(2) 2D(l ( i rll
tcider to i)e
lloatcd afler
the Model
Code of
Conducl rn

!\1lh
f)arli:rnlclll
(ienerrrl
!:lecuorl.
202.1 ccascs
!o be nr
force
(3| Expecled
trmc penod
for
comPlall()r)
of l('g ( \

processlng ls
l8 monlhs
after
issuance of
!r'ork ordar

43
IJL

Notarv Public
Go!t. of \Lt!t Bengal
Regd. No.- 97/2002

Complete
d

Murshidab
ad

MURSHIDAB
At)

GaL

-lerha;.^" ' '

_f __1

I srss4,059

1 
17 t22ezr I
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sl.
No

Total daily
generation of

such
industrial

wasie within
the District

The manner
of treatment

of the
industrial
waste so

generated

The
discharge
effluent

analysis from
the CETP
and ETP

treating thc
industrial
waste from
each outlct

Manner of
discharge
effluent

a nalysis docs
not arise as

because anY

kind of
discharge is

not mad€'
I into rivcr
I cungo
I

Annexure-R-6

The per da1
generation oI

industrial solid
waste and

manner of its
treatment and
d isposal in the

I)rstricl

Manner of
treatntcnt of

the
ind ustrial
$'aste so

generated
does not
arise as

because ntt

serr age is
r.l ischarged

into the river
Ganga .

l-here is no

inrl ustrics
rvh ich is
Llirt'ctlv

conrtectecl \\'ith
thlr river Ganga

in this Bbck
that is u'hv

qut'stion o[ pt'r

dn\'11'tlerati()ll
of \ inelustri.rl

solid waste antl
manner of its

treatment and

tl is[':osal cl tx's

not arisL'

CapacitY
LD)

.96

5oo
\.70

I

oo

:;,ffi

Number of
industrial

unit
discharging
their emuent

treated
/untreated in
river Ganga

and its
tributaries

and details of
defaulting
industrial

units
No sewage

waste is

discharged
into the rivcr

Ganga , so

question of
dailY

generation of
industrial

sewage does
not arise.

No such

lndustries
under MSME

exist in this

Block which
discha rge

sewage waste

into the river

of Ganga.

GM, DIC
(Report i-c-w

MSM E)

Capacity of STP in Towns beside Ganga Rrver

ag..tcY ResPonsible
for Construction and

Installed
(M

-- lt
--&

l:
.)

sl.
No.

1

Town District

Murshidabad
] KMDA I

I ruon 
I

Murshidabad I MED
,- 

-xuoa
I KMDA

2 Jiagunj-
Aiimeanj

3 Dhulian
4 Jangtpur
5 BerhamPore

Annexurt:- R 8

44

Deoartment

Annexurc R-7
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Sl No Code NaJne of Draln District
1 L1 Jangipur Drain Murshl(labad o be tapped under 8.0 l\4

JanerDur STP

) RI Sagar Dhlghi WBPDCL water
proiect

Murshrdaba(l

3 R2 Azimgaoj Murshrdabad Preparahon ol l)PR is

L2 Nashipur Ghosh Para.WaJd
No-14

Murshidabad DPR for tapping of this dra
has been subm(ted to NM(
for fundins ADproval awatl

5 L3 Rarrala Murshidabad To be tapped under 3.5 M

-- -qq!an)Poryl1!
Anncxure-R-9

Resulation of Flood Plain Zonc

SI

lf the flood plaln zone has been
demarcated and the extent of

encroachment of the flood plam
zone in the District

The d€tails of drr.cl drs.harae of
pollutants b\ the encroachers b\

rhc side of the nver Canga and its
tributaries in the District

; !-aQ

Ww
lrrigatron

Some of thc Char tand (probable
Flood Plain Zone) alon8 th€ river

Bhagirathi ar. identified is menlioned
below

SuN.t is b.tnt conducled
asa€rtarn rhe acr ual figure ,<

i

\.

\

;W-/E
nr-ec

Char'land adjoining bank of nver Bhagrrathi likely to be inundatcd during flood

.l
r lrr)d

ttr,l l
I

a:

SI,
No

Major
River/

Channels

Name of Grar!!
Panchayats
likely to be
inundated

Name of Blocks Approximate
quantum of

vulnerable/ Char
l.ud likelY to be

inundated during
nood season Area (in

RemaJks
lif anyl

I 2 3 -1

l RaJarampur
Char

Rajarajnpur Lalgola 60 Char land

2. Chor
CaYeshDur

Sundarpu, Bhagwangola-l 30 Char land

3. Chak Kathalia Satul Berhampore 5o Char land

-1 Satul ChaJ Satu r Berhampore 00 Char latr(l

Chak
ChaJIdpur

Rampara I Beldaiga ll IO0 Chat laDd

6 Manganpara
Char

Rarnpara-l Beldanga-ll u0 Char l?rnd

Annexure R'10

45
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BIO-MEDICAL WASTE

Number of health care units, Biomedical waste generation by health care units and treatmcnt and

disposal of Bio-medical wastes through the Common Bio-Medical Waste Treatmeni Facrlities

Name of
State

Name of
District

No. of
health
care
units

Bio-
medical
waste

generation
{in kg/day)

Bio medical waste
treatment and disposal-(r

kg7 day)

Incineration I Autoclavrn

West
Bengal

Murshidabad 308 375.89 321 .42 | 54.47 l
lll

rll

Total (in
kglda\')

375.89

Annexure-R- 1 I

Utillzation Certilicate:

AspersolemnorderoftheHon,bleNGTdt.2.l.o2.2o24itiSsubmittedthat
NMCG has not allotted fund to the District Ganga Protection committee, District

Murshidabad. It is also to be mentioned that different IEC/BCC activities have been

conducted by DGPC, Murshidabad DGPC receives the fund for conducting tEC/I-ICC

activities only from w.B.s.P.M.G. ThereaJter, a requisition o[ funds for thesc purposes

has been sent to west Bengal state NGRBA Program Management (iroup {wBSPMG)

After receiving the funds from wBSPMG, the DGPC sub-a.llotment of the lunds to the

concerned. ULBs associated with the programme and the ULBS Block Administration

send the utilization certificate of the funds. Accordingly the DGPC send thc comprled

utilization certificate to the WBSPMG.

ThatitiSsubmittedthattheDistrictGangaProtectionCommittee'Murshidatlad
District has taken all possible measures for implementing the programmcs vts-a-r'ts

workrelatingtoGangaPollutionAbatementassubmittedhereinabove'whichthe
Honble Tribunal may graciously accept

:*ffi
i.lrll$S'
:*s':$
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SI
No.

Name of IEC Activitl
Funds allottcd and

u ti liscd

Chat pe Haat
r50.000/-

Per (ihat pe Haal 50.000i-)

I Celebration ofthe International Day ofYoga 50.000/-

Display of Flex/ Banners with the message of river
pollution abatement during ensuing Durga Pu.ia

2023

15.000i-

3. Canga Utsav
''oo'ooo^ --- ]

.t. Rir er Festir al t.(x).(xx) -

6. Mass Awareness Exhibition 70.000/-

1. Behavioral Change Communication Activ ities 50.000'-

8.
Public Outreach and Knowledge based events in

Educational Institutions
I .00.000i-

10.

Additional Communication & Public Outreach

Activities (Wall painting, Tableau & Slogan

Competition)

79,500/- 
,/,

8.24.s00/- s
_ __ -ri

'l otal

Fund released to the ULBs of West Bengal under ring Fence Account

2023-21

l
)

'Q@
Sl. \o. Name of Dist rict Namc of [ [.B/Agcnc Am0unt Released

I Murshidabad Jiasani Azimgani I 17.19800

It
rll(uqv 41

Fund rcceived from WBSPM(; in2023-21 F.Y. for I[.C Actiritics

f-
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SI

No.
District Narne o1'project LJtilization

Amount (Cr.

I Murshidabad Berhampore &
Jangipur

14.83

Sector. KMDA

Standard Format of Utilization Certitlcate

'I otal
(C'rorel
3,t.8-3

l7.Ol.2O18 fot Berhampore Murucipallty Town

Pt-L2Ol3l34l20l8'Tech Const. NMCC Dated

I1.O8.2018 for JanSlpu. Municipality Town

-_- 

l

sanctroned dullng lhe
rnder WBS

m ol Rs 34.83 Crore has

h rt was sanctroned and

unutrlized

1

I ) Name of Schedrc /p.oj€cl .s P.r

Adminisrrative Appmval Otdcr

2) Reference to Adminisralive ApproY8l

NMCC Order No. .nd Dal.

3) Source of futtdlng :

lFo. all acheme under EPA/NON' EAP/IGPr

ru
da(e

I
,l

interalia, excess/
f sanction by the
ions & prevailinS

cess/ supplemenlarY
rnd such approvalhas

n {M'Tn+..
MD:(r1/.\rd 'JL' lstr

Sl. No
wBS (NGRBA) Fund

release Order No &
0ate

Amount release by wBS
(NGRBA) PMG (R5, IN IAKh)

(Central & State 5hares to be

shown separately)

Remarks

I 3

,* /
al
z\

tAQJ..

Six';w,

\+
he
,o

6
. Kha[ull-$am

Sub$$roo

,a

1. Ce(rfied that out of Rs. 34.83 Crore san( l(
year 2024-25 in favour of Divrsron vill under \

lNGRga)PMG l-elrer (s) No.

Given in the mar8in, e cumulatrve sum ol Rs

been uliliaed lor lhe purpose for wllh ll was:

the balance sum, of R5. NIL remarns unulllizer

2. Ulillisation of fund slated above. doe5 nol

e)(cess/supplementarY works

Or,

utilisation of fund state above includes inter,

supplemenlary works within the limit of san(

competenl authority as pe( codal provrtrons

govt. orders rn the U0 & MA Department anr

Admrnistralrvely aPProved cosl.

Or.

Utrlsatron ol tund rncludes rntelals ercetv
requirang approvalol the Sovernment.nd sr

be€n accorded bY th€ iJD & MA

oepa(ment vide no daie. . ... . . ,

Total

48
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statement of status of the scheme and Requisition of fund for the scheme / Project under

NGP

Executing Division Div-VIll, GAP Wing, W & S Sector, KMDA

f,,;; ISI

No

Name I tac
I

of fte 
I 

atio

scheme 
I 

n

/Project I

Sanctione I Awarde

d cost l.
(Balance 

I 
costlt

cost/ 
I 

endere

Admrnisua I d

trvetv l*oun
Approved 

I 
,

cost) |

Cumul 
lCum

ative I uletrv

fund 
I 
. u.

alreadv 
I 

subm

recerve I itted

a I t"oo,
Ilof
t.^
I u*",n

I :",

I ::::

l"
lfundltobe

l::,

Cross I Cumutauv Anucrp I Indenl

gooked I e Physrcal ]ated ] ,,rruna
I

Expen lPro9ess lGross llcross
drrure le, iur," ]*ornil
a8arnst 

lanucrpate lworks lt

col.& ldupull ldepend I rncludr

(rtross | "r,a 
or | ,,,a on I ngor

.,noun l,rrr"rr,n* I 1",.,r,otl
r 

J 
month rf Gross I rv

rnclusi 
lrndert 

' talue ' 
(tcdu(tr

ve of I submrtted ] depend on
tl

"tururo I 
rv z" or 

t 
rne on 

I 
ttefer

'v I 
tr,"rno"th 

I nhvsrc I 
to Note

aeducu 
| 

& unro ro .rl L t,.tn"

ont I the an<l ot I progres ] tt't'

l*.,,.*, I' I uor.

| -o.,rr,. ir I .no*t 
' 
,r,

I ,r,o..t, I ,n.nt. ' a...,

I "r0.,,,"0 I ,o Rovalr\tt
I 

thereafter. I rt't ludi

IL
i ) 3 6 7 8 t0 II

I Berham

pore

aJrd

Jangrp

url&
D Work

with

STP

Be,

ham

pore

&

Jan

gpu

f

Rs. 51.20

core for

BerhaJrlpo

re and Rs.

64.47

crore fot

Jangipur

& CST for

Boti Rs.

5.97 Crore

Total Rs.

t25.64

Crore

Rs 
lro

34 83 lro
crore I n","

Capital

Cost:

Rs.

58. r2

Crore

o&M
Rs.

61.34

Crore

Total:

Rs.

r 1934

6 crore

/d
i^v
-lt)\

4

Rs.

34 83

Crore

64.00% 139.52 lRs.

t ..o." i 
,,. u,

# i

Annexurc-R- l2
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Present status of Solid waste management & Liquid Raste management unde r SIIM (G)

programme in rural area of Murshidabad district towards compliance of thc order of

Honble National Green Tribunal

Name of the District Murshidabad

No. of Ganga

No. of Ganga----1
I

t

t

Solid Waste 
I

Managemen$

bordering Block

bordering GP

Target No. for setting up of Solid waste
Management unit - --
SWM DPR aPProved

l3
65

65 I

I
_l

t5 _]
SWM Land identified 63

Tender done for setting up of SWM unit 63

Work order done for setting up of SWM

unit
24

38

62

lSWM unit comPleted

SWM unit in under construction stage

Expenditure made till date for
construction of SWM unit (ln Rs.)

69,21,481

207

,o4--
164

Tender done for procurement of E-carts

Work order issued for procurement of
E-carts
No. of E-cart Purchased

Expenditure made till date for
Drocurement ol E-carts (ln B!r[

r,87,88,038

I 469
\ 469

| 59 ,7 4 ,267 42

Liquid Waste
Management

No. of Village s in Ganga bordering G P-s

DPR orepared for No of Villages

Cost of DPR (ln Rs.)

Tender done for No. of schemes 7902

Tender Amount (ln Rs.) I 28,0o,79,0s7-f 
so%

l1;p1,'q^
i t ts+-l- 

3s8"oof ro

Work order issued for No, of!!!911
Work order value (ln Rs.) 

.

No. of LWM schemes completed ,
Expenditure made till date for
completed LWM schemes (tn Rs.)

Annexure-R- 1#s
ffWr'::
H AUb 1U/{

MD. t{}tARlrLlPLAv

Ciovt. ot
iritarv r"or''c
n ot \lrt t Ee!,t Bengg'

t'JsdiMi.ezl-z-ry;
s",frifriiiii' u'rshioag'
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Number of industrial unit
discharging their effluent
treated/ untreated in river
Ganga and its tributaries

and
details of defaulting

industrial units

Total dailY - | The manner of
generatron 9l . ] rreatment of rhe

such lndustnal I rndustrral waste so
waste wlthln the ] senerared

Distnct

I The oer dat
The discharge ,".,..r,,.,. ,rt

'llH,','n:TJI#" l',1__,""ll:".l;:,,.
and ETP mannr.r

treating the or rls rrcirrm(,nr
tndustnal $.rsl( and dtspr,sal in
lrom each outlct rhe Drstrtct

None of the industries,
which are identihed as

SPIs (seriously Polluting
Industries) are directlY
discharging to the river
Ganga & its tributaries.

lndusrries:- NTPC
Limited, Sagardighi

Thermal Power Project,
The Bhagirathi Co-

Operative Milk Producers
Union Limited are listed
as SPI for Murshidabad

and two nos cement
industry (Ultratech

cement Limited, Ambuja
Cement hrt. Ltd)

Five SPI & l7 category,4l
rice mills & l0O other

units are functioning in
the district.

Estimated waste
quantity from 3
SPIS = 604646

Ton/Month

(* include Fly
Ash & Bottom
Ash, which are

eventuallY
utilized)

Estimated waste
quantity from

two cement units
= 0.351O

Ton/month

Estimated waste
from other units

= 615
Ton/Month

Septic tank for
municipal sewage
& predominantly

sedimentation
tank follorved bv

biodegradable
treatment [or

industrial
wastewater.

Copy of last
ef0uen t

treatment three
SPIs (NTt'C

Limited.
Sagard ighi

Thermal Power
Project, The

Bhagirathi Co-
Operative Milk

Producers Union
Limited)

attach('d.

Estimated wast,
quantitv from
SPI = 20l55T

per dav

llstimated wast
quantrtv from

Cemcnt industr
= .ol l7 ton/da

llstimatcd \\ asi
from otht:r'unrt
= 20.5 T pcr da

I

l
I

s

)

ustn
/ <iat'

Total daily generation of such industrial wastewater within the district:

Wastewater from SPI = 58301 13 KL per day

Wastewater from rice mills = 1646 45 KL/Day

Wastewater from units other than rice mills & GPls= 304 5 KLD

FiveSPl&17Category,4lricemills&l0ootherunitsarefunctioninginthe
district. -a?-:-----

/rq!4QN
$/ s*"-s'-\)
,/ti )- -tVC\ Annexure-R-14

ffiJ-"g'5Ll':A! ,?* s* S $ \n'wr,/xCl I *
n U'ilis zoa

.ilO. A;r"\iKU- ISIAM
51
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9. From every angle to comply the Solemn Order (s) in the instant Original Application' I

humbly submit that I have ani always had the highest regard to the majestr- and drgllil\ of

thisHonbleNationalGreenTribuna-l,PrincipalBench'NewDelhi'andlhavealwaysacted
in due compliemce with the order passed by ihis Hontrle National Green Tribunal, Principal

Bench, New Delhi, to the best of my ability and authority'

10. That in pursuance to the Solemn Order dated 25 09 2023 and 24 1l 2023and

2l.O2.2024,passedbytheHon'bleNationalGreenTribunal'PrincipalBench'NewDelhi'the
statement made in the abovementioned paragraphs are my humble submission before this

Hon'ble National Green Tribunal, Principal Bench' New Delhi' which are true to mv

knowledge and best of mY belief'

hi.r
ldentified bY me

NooW Folt"o'

Advocate

Solemnly affirmed before me

on this the ? +tday of |..6ush 2OZ+' 9\z\
hlra

tl?O2t --
0 0 Aul; 202

MD. KrrArtruL lStAtr
Notarv Public

Govt. of V{,. t Bengar
Reod. No.- 07/2002

Elerhafioore Murshklel-

tu.$

\2
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Before the National Green Tribunal, Principat Bench, New Delht

Original Application No. 2OO of 2Ol4

IA No. 340/2022, MA No. 87212018

MA No.875/2014 & MA No.480/2018

ln the matter of:

M. C. Mehta

...APPIicant

Versus

Union of lndia & Ors

...Respondent(s)

Veriflcatlon

l, Rajarshi Mitra, son of Sri Manotosh Mitra' aged about 4l years' by faith-Hindu' by

Nationality-lndian,byoccupation-Service'presentlyworkingforgainastheDistrictMagistrate

andCollector,Murshidabad,PlN-742101'beingtheDistrictMagistratcandCollector'
Murshidabad,prcsentlyworlongforgaininCollectorate'Murshidabad'dohcrcbt'\'erifYthat
the statement made in paragraph no' l ' 2 are true to my knowledge and the statement madc

in paragraph nos. 3,4,5'6,7,8 are true to the information being derived from record and the

Statementsmadeinparagraphnos.g&l0aremyrespectfulsubmissionbeforethisHontlle
Tribunal. r sign this v..ir,"utio., this the.......o&ilV.arv ot A$:lfLAtizoza

0 r'u' t-
r\^1r^hll4 l\^llfA

-

p16gs $eaLc.y.tn'i\r-

Date : o? lorl zol\
arerntlN amrln Oenote me O

ne 
-dayo"L! 

luIlzfr
)v rne ootx)r.en' l{4-ig!6lr;

-JYitxo :--

7

v,. .-xrarfqe at{l(ee lifr{*TIffiHffflK'
^ Nolari pi,cri6

"rltl:.yn,iis,,fl*

rbr>
53
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OIFICE OF THE

OCK DEVELOPMENT
OFFICER

BHAGWANGOLA'I' MURSHIDABAD

MemoNo. onft Q)
Copy forwarded for kind information to:-

1. The Additional District Magistrate (Dev.l, Murshidabad

2. The Sub-Divisional Officer Lalbagh, Lalbagh Sub-Division.
3. The District Panchayats & Rural Development Officer, Murshidabad.

-5q- -ltnn.-r.,ro- *L -*rn,

Menro. No. I L91 lEn-.'I
'l'o

The Ofijcer-ir-Charge, SBM (6)
Murshidabad.

Sub: Format report i.c.w O.A No.200/2014 before the Hon'ble Tribunal, Principal Bench, New Delhi'

S ir,
ln reference to above, sending herewith the required report as per given fornrat in conllection u'rtlt 0 A

NO. 200/2014 before the Hon'ble Tribunal, Principa! Bench, New Delhi

This is to vour kind information.

Thanking you

Vrll- Altabartala
PO+PS Bhaga\,rangola
Dist tilurshidabad
PIN 742135, West Bengal
Phone: (03483) 259223 lO\
M- 9434770039
e-mari bgola 1-bdo@Yahoo.com, /
boolabdorOamarl.com

v'
d

Block Devel opment OIIi cer
B h ag wa ng o la - I Dev elo p men t Block

Bhogwa ngol a :: M ursh idabad

BIock Development OIIicer
Bhagwang ola - I D evelo pm e n t Bl o ck

Bhogwangolo :: Murshidobad -
Dated: 9\)o512'1

ATfESTED
t I d+>b t*

uo.ltf*HOuzguuau
Nolary Public

@vt. of t/\/esl Beng.l
Reod. llo.- 97/?Cn?

Berr- -iirrOre. M' Ira,hi.t1L :rd

Your's faithfully

Date: 3l o5 't-+
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a*wf ra

To
The Officer-in-Charge,
SBM(G), Murshidabad

Sir,
In reference to the subject noted above, I am to submit the report in

with o.A. No.2oo/2a14 pending before the Hon'ble Tribunal, principat Bench,
in signed copy & soft copy for favour of your kind information.

Datei 07 106/2024

Sub: - Regarding submission of proper format for report i.c.w o.A. No. 2ool2ol4 pending
before the Hon'ble Tribunal, Principal Bench, New Delhi. -, . ,::

Rei Memo no- 22113/SAN/MZP |F-194A/2O24-2S l9rrs, Dated- 3t /OS/2024.

connection

New Delhi

r)
2l

\
S'r'/

Block Development Officer
Berhampore : MurshidabadL* ffiffi?r,',ff$'ffi'

ATfESTEO
r t)'br-

0
.uts f\r.N

Go\t
R€gd. t!o.- 97/2

B€tftamd^.^ \,lir-l

Berhampore : Murshidabad

t"" Date: 07 10612,,24Date: 07 10612024
ilock DeteklPment ofi rcer

. -Siit\amPore,'MurshxJabad
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To
The

ic*-d,,s,A8 a ^. .i t. -5..; -

Developmcni (Ificur
- Il Developmeilr Bli)ck

Mems l!*'o. ?1 E 1;ir r: ,q.r -g Dare: "1t .05.2014

Eelda.rga - Il l)svelopment Block
Shakripur. lv{r.rs h id;rharJ

7n -
_."nr.

r4.l.rOFFICE OF
BLOCK DEVELCPMENT

OFFICER

lolmat reFort i.c.w O.i\, No. 200/2014 belbre rhe
Hon'ble Tribunal, Principal Bench. New Delhi.

$ir,

. 
.Yours 

f-airhflll.r.

Subject :

'lhis is for your kintl inlomration

In rcference to abor,e, serding herewiSr the rpquired ripo a\ per piven fi-rrn*r irr
oonnecti,on wirh o.A NC). 200n014 before rhe u""iui" i,;iJ_;. ;il;r:,;:;.;"i'.1.
belhi.
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i|a.aA c-orr - 8t-
overnment of West Bengal

Office of the
Block Development Off icer

Development Block

oated:07/06/2024

To

The Officer in Charge SBM(G),
Murshidabad.

Sub: Repon ln Connection with O.A,No 2OO/2014 pending before the Hon,bte Tribunot,

^"t " ", ", ", 
-, ;ii:;:;1,;;i,:!i:;;:/':!,4-2s/E Ns d oted j 1/0s/2024

Respected Sh,

ln reference to the obove sublect, sending herewith the repoft.
This is for your kind informotion ond perusol.

Enclosure: - As stoted,

n -L

4ru le ,1q

,,^o,./1tz /t(lSlAlh
Copy Forworded for kind informotion to: -

7. The Sub-Divisionol Officer, longipur, Murshidobod.
Copy Forwarded for informotion:.-

.2. Thg Jt BDO, Suti Dev Block, Murshidobod.
. 3. The DEO(PS), Suti ll Dev Block, Murshidabod.
4. OfJice Copy.

oL
;r\d^

;rir'"Jjisr'
oo?i'tn"'

' Suti-ll Oevelopme.nt Block' 
Dofohot,Mursliidobod

Dated:0U06/2024

Suti-ll Development d/i:ck '
Dofohot, Murshidobod

Va{r<,tA
B b c k 

.D_e 
v e t o p m e n\fr."\

ATTETTED
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Office of
Block Development Officer

aghunathganj-1, Mu rshidabad

p,t",t, .0-)"'1"'0'lrzo:r

Block Deyelor/m\nt Offi cer.

Raghunathganj-I Dev BIock, lVlurshidabad.

I i) The Additional District Magisnate (Development). Murshidabad.
'ii) Tlre Sub Dr'visional Offica'. Jangipur. Murshidabad for her'!ind information.
, iii.) The Districr Panchal,at & Rural Development Offrcer. Murshidqba{

Block
Ragh unathganj-l Dt'r, lllock, i\ lurshida bad.

AI'IE$ED
m'Y,t-

uo. lrarugUeUn,
^ Notary public
tj.)l,t. of ll,bat Beno.at

^ ReSd. No.- 9rl20di
t,emarDore. iri.rshicrabd

_R-l
BOO s Office Raghunathganl-l
P.o. I P.S - RaqhunalhganJ
Dist -Murshrdab; d. P$- 742225

;tt",r,,r'X,r; l33i

To.
The Officcr irr Chrgt' ' Slli\t 1(i)

Illurshidablcl.

sul}'l:()rn]flLlePorliC\\o,ANtl]00i2014l)cli)rcthcl]olr.bleTribtrrlal.[,rincipalBcrrch.NesDc'lhi.

Sir.

ln rel.:rr:nce to abo\e sexlin_q hererr.ith thc required repon as.pergiven fbrtnlt in connectiotr o'A \l'
loLi:oil t.iir." thc Hon'blc-l:ributral Plincipal llerrch Nerr Delhi

I'his is lirr kind inlirnnalion.

.:

Thanking 1ou. .

Memo \<.r; l}?{lA)
C'opl fonvarded ldr kind information to:

I

i

I

I

i
I

I

rrr"a' ....03.r.,.4r202r

Contact :- Phonero3483-266062

- 

g

37807
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To

The 0fficer - in - Charge, SBM[GJ

Murshidabad

. , [n reference to above, sending herewith the requiied report as per given f:lmat_in

connebrion with o.A No. 200/2014 before the Hon'ble Tribunal, Principal Bench, New Delhi-

'': : This.is.to your kind information'

ir Thanking you

Your's faithfullY

,,r.*r.r"rrb}l.4&;.
Soqo rd igh i Deve I oqm e nt Block

4sogordighi :Murshidabod

Memo No. /r4r/.rh\fi sg

Copyforwarded for kind information to:

i: fn" aaaitional District Magistrate (Dev J, Murshicabad'

2: The Sub - Divisional OfFrcer, .langipur.

3i The district Panchayats& Rural Development Officer' Murshidabad'

h.D
gro.,, o",",oh}\ffii.".

ias a rd i g hi Deve t o7m e nt Block

*sagordighi :Murshidabad

AITESIED

"" -r,(ffii;lgl^,
^ Notary public
(Pvt. of t4/est Benoat

. feSd. No.- 97/Zd2,emamoore. Murshidatra

v\
I

-102 -37822
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-7L3 - '4r{,
of the District :Murshidabad

SAMSERGANJ

lv{}.

Per day generation o- iewage -in-E ga
Bordering cP within the Block (in KLD).

qT,iry oj seurage treated Per dayin canga
Bordering cP within the Block (in KLD).

The nusrber of Eewage treatment plant existing
and their capacity and capacity utilization anJ
mode of disposal in Ganga Bordering Gp withh
the Block-

Quality of djscharged treaEd sewage from each
STP, particu.larly for fecal c<iliforur-

Time bound plan to meet thc gap, if any, in
generation ald treatment of sewage

Details of Hotels, Dharmshala and Asfuam
operating without proper consent and
discharging untieated effluent and the action
taken against them.

Water quality in river and its bibutaries in
abutting districts /towns in terms of faecal
coliform (MPN/ 100url)

57.4 KLD

At present 604 nos. of Leach pit at Community levei,
Grey water filtered at filter chamber.

No record.

N-A.

lniormed to the concemed the head of Masjid Committee
and Mosque Committee to heat sewage through l€ach pit, Soak
Pit.

Pcr day generation;a sotidGre r" Ga"ga
Bordering GP within tle Block (in quintal).

Quantity of solid waste treated per day in
Garga_ Bordering cp within the Block (in
quintal).

The gap in beatment of solid waste (in quintal).

Legacy waste(ir quintal) and the tiue bound
plan to treat legdcy rvaste.

The manaer of utilization of the heated waste as
well as rejects arising ou: of remediation of
legacy waste.

Current sratus of dumping of solid waste with
reference to location_

4.03 Quinta.l.

0.4 Quintal

Wesl collected and heat in SWM unib.

Solid waste store at SWM ulits_

Consbqction and D"motitiii "rIiila) rotat pe@
GP wiutn the Block

tp. {rfElA0fl3r-nl,r
Notarv Pubtic

Govl. of M/est Benoat
_ Regd. No.- 97r2OO-2
It€rhainpore. Murshrdaba..

37833



!tq- _R-1_
quintal).

b) The detail of plant established for t}le trea:ment
ol C & D waste including the existing capa.ity
and cdpdcity utilizdtion

-------\
\

0.3 Quintal \
tv. Industrial Effluent discharge : (neport-i@

Numler of industrial unit discharging their
effluent heated /unlreated in ver Ganga and
its kibutaries and details of defaulting induqtrial
units.

Total daily generation of such indust,ial $'aste
in Ganga Bordering GP wifhin the Block (in
KLD).

The manner of treatment of tie industrial waste
so geneiated.

The discharge effluent analysis from the CETP
and ETP treating the industrial waste from each
outlet.

The per day geleration of industrial soiid u.aste
(in quintal) and manner of its heatment and
disposal in the District.

a)

b)

d)

cl

N.A

N.A.

N.A.

N.A.

tJ.A.

1

(Report rvill be provide4 by the Ltg"ffia"r,t )a) Jt tie tlood plaii Zoielni tredn derdarcated aiid
the extent of encroachment on the flood plairi
zone in the District.

b) The details of direct discharge of potlutants by
the encroachers by tl.re side of the iiver Ganga
and its tributaries in the District.

N.A.

.4.N

vl. Bio medilal waste : (l(eport will be provided by the concemed BDO)a) The per3day total generation of bio ur"-dical
avaste in Ganga Bordering Gp within the Block
(in quintal).

b) The manner of its heatment and disposal.

0.25 QU1NTAL

sNG envkonment pollution private limited Xalyani, Nadia ilirtrict, collectthe bio
medical waste and they dispose same.

A, Mining: (Report wi.ll be provided by the concemed BDO|a) Number of cas€s r€gistered within a year against
illegal mining in the bed of river Ganga and its
tributaries and details of enlorcedrent of mining policy
of State and "Enforcement & Monimring Cuidelines
for Sand Mining" (EMCSM - 2O2O) and Susrainable
Sand Mining Management cuidelines 2016.

Number of cases registered within a vear against
illegal mining in the flood plains of riv; cang; ind
its hibutaries and details of enlorcement of irining
policy of State and .EnforEement & Monitorin!

b)

Guidelines for Sand Mining"
Sustainable Sand tr,tir,itrg
Guidelines 2016.

N.A.

N.A.

yEP5 kxcn .owaros management ot raising swarencss towards the s"." c"n Ue n"orpootea aG:frttirufiJ
sd/-

abotemenrroncd caleSofles as drrcctcd by tllc Hon.ble NCT vidc orde, dL 24 ll.202l

ATTESTED

," ,t,flfi'7!1,^,
Notarv PUU'C

Govt. of VVed Bengat
Reod No - gltZOOZ

6ei1.--: - *hiclabao

Slock D.velopm€nt Offcer
Samrersinj D€velopmenr

Elo.lRatanpor. Murahdabad

37834



l

BLOCl(

Memo No.- I r, ^ -tob+

lo
The Officer-in-charge. SBM (G),

Murshidabad

*'it

Date - 3t/Orl2024

:1 format report regarding O.A. No.-200/2014 before the tlon'ble
Bench; New Delhi

faivour irf 'your kind information.

MemoNo.- fgA>/t/(=:'"" t/ / \")

Copy forwarded for Kind information to : -

1) The Additional District Magistrate (Dev.i

2) The 5ub Diiisional Officer, La lbagh,rMu rshrdabad.

3) The District Panchayat & Rural Development Officer, Murshidabad

Yours Fgi$fully, ;

at o ck o ,(f* en t offi clr
Lalgola Development Block,

Laleola, Murshidabad

oate - 3L10512O24

Urr"uo"**eHt orficer
Lalgola Development Block,

Lalgota, i\iiurshidabad

0titcE 0t TllE

Sub: -

37835
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-1 ?r-
OFFICE OF THE COUNCILLORS

DHULIYAN MUNICIPALITY
P.O. DHULIYAN' DIST.

. ST.Di 8/FrIr ?6S23J

ATGI"IET)

,o. ffib.Tglnur
^ Notary pubtic

_ 3&:1ff?,83#'
E €frlAytDorF r r. lrshicrah.

K3

MURSHIDABAD
Chslrmnn'! Chsmbcr 8; 01485-266tll

,trI

Executive Officer

10 90lt4

Tht District Magistlate / Clrairperson District Ganga Committee
Mursbidabad
New Administrative Building ,
Berhrmporc, Murchidabad

Sub: .Salzdssiotr ol information for the purpose of complying with lhe direclion given by

Hontble NGT in original application no,200/2014/PB (M.C. Mehta - Vs'Union of
Iailio & Ors. )

ReJ:, - 5a{ U) /E N/P A. RD/IUIS D D at e d 0 5. 04. 2 024

Sir,
In pursuance of above I the undersigned fumished the report in

connecfion witt. eomplying with the direcfion given by Hon'ble NGT
in original ap.plication no, 200/20141P8 (M.C, Mehta ' Vs' Union

oJ lodia & Ors. ) in the prescribed Proforma duly signed by

Executive Officer in pdf and excelformal
!.,

a

This ts {or favor of yoar kind informdfion .

f,ncl: Annerure A , B, C

Yours faithfuily,

Dhutiyan Municipality

- 1*b,tkgfu,4,
Executive Offi-tcer, ( /

Dhuliyan Municipality (
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I

l) Details of Holels Dharamshala and AShram operatrog wrthou( p.crper conleni ancl distharBrnt unl(ea(cd e'lltrent

and the acrion taken aBainst th€m Ans- No

g) Water quallty rn river and ils tributaries io abuttrn8 dislncrs /towns ,'r (erms rrl le(al iolrlc"nr (lvlPN'ilCOntt' r':'

prlor to test cenificat€s of concerrl departmBnl.

lt. Municlpal Solld Waste disposal:

aj per day Beneratron of Solid waite in each cltyltown wtlhin thc Distrial Ans - 55 TpD

b) Quanory of tolid weste lreated per day, in each city/town of the District. Ans - NIL

,4) The gap in rrealment of solid wa5te. Ans - NA

Jr| Lrtacy wrste aflo lh€ llme bosnd plan to treat legacy waste Ans - Undet pro(ess l'Y KMI)A

7$ihe nannet ot ut.\rtllon ol the trested wetle ar well ,s rete(G a 5in8 out o[ rernedra t ror I rif lc8acy waslc' A ns - NA

0 Current status of durnpirts of solid wasto with reterence to locatroll. Ans - Layingrnlleap'

tll. Constructlon and Demolillon waste:

/ al Total per d6y Seneralion ol C & D Waste wilhrn thP Distri(i

b) Ihe detaiFof planl Eltablished for the ire.tme^t of c

utilili'tion. ArB - Not Establlshed

it(t 
. nAosvtal Effiuent drscharge

ai Number ol indutirial unit dircharging their erfluent lrealed/untreatcd rn rirer Garrg.r and ils lributaries arrd cjeiJ l',

of defaullint induslrial units. Ane - NA

bl iotal d.ily E,enerarion of 5uch lndultrial w.ste within I he uistricl. Ans - NA

clThe manoer of trealment of the industrialwaste so generated Ans * NA

d) Th€ di5{harBe eflluent analysig from the CETP and ITP lreatinS the rndustrril wastp ,roni edch outlet Ans - NA

e) The per day generation of indusl ria: solid wa5le rnd fllaflrrer oI rl! trcJtrrrellt a[d dlsposai ir]theDiit at A,]5 NA

V, Regulation of Flood Plaln Zone:

f) lf the llood plain lone hag be€n demarcated and ths extent ol enr.oachment on the ,fod plarn ronr ,,r I1,. ),,r

Ans - Nol rneasure

& D Waste including the nt,stinf, caOacrly an(l "oa' 
I!'/

lffi,,,
\JlD. iHAIRUL ISLAM

An5 - NA

ta6e _ l2g - :(- 
="

?e. dai gefleftliot\ pf servage in each cily/town wIlriI the Dlslrl(1 An5-lfillilNol nva;l?rl]lt

at ,'\f'"

ii,orrnr,'t "' 
5ew'l8e lrPnt'd per (lav crlY/tc\\'rr wise Aos - NIL

j 
_, ,n, number ol 5ewa8e tleatmenl plant exiiing and their capacity an..i rapdrity ulrlrralr{rn nnd ,trodc o[ cltrpor;rl 't'

I il'"'n "nno*" 
Ans - Nlr

I

.l a)orunrityof 
dischnrged trealed sewate lrom eich srp, panicurarrv for fecal corilorm Ans-NlL 

ts"ri *, _l-,,-.^

,€) Tirne Douad plao to meet the gap, if any, in generation and tr"atmenl of 5ewage. Ans - 2 not 5Tp' rs eato'ou9jhder

suPe'vision 
of (MDA

37845



oqfl ?6of EO of
^YI1J 

R.S Tfi DA(BNA 9dO r'tl C I QA L IqY
LALaAg{, Q. o. {, QIS,I -eilO$r{IaAAAa, QIN-742 149,

rli'*lA IL: -murs 6u{a6arhnuniapakty@ gmai[ com,

of _p-3
6-

Fn {: - 27 02 3 2, OtFlr r cE (p}tO'NE tYO. -(03 482)27 023 2
,)tE*,toNo.

(From:
.554.tt"{ ,DA'|Ea:-

[fie f4ecutive Officer
%. urs fii[o 6 a [ tol unrcip: a fit]u
To
The District Magistrate / Chairperson
District Ganga Committee
Murshidabad

Ref : Your Memo No. 644(14) /En/P&RD/MSD dated 05.04.2024

Sub:- Submission of information for the purpose of complying with the direction
given by Hon'ble NGT in Original Application No.200/2O14|PB (M.C. Mehta -
Vs-Union of lndia & Ors)-req

With reference to above , I am submrtting herewith the aforesaid report in prescribed

format which as desired by you.

The required information is being furnished for your kind perusal and necessary action,

Sir.

-l?

Murshidabad Municipality

Execuf.t:e *t:'i"t,,-
L1'.riili :t.rrrd Ti:::tl;il::: :iArfEI[ED

,o',ifl',fr6;1s.e*,r
Notarv Public

Go/r. of t^h!r Brlf|'l
R€gd. j!,p,-C7tfrz

Berhanoore uttefub
0 I AUt; 2nz

Enclo: As stated

7'37846
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-l28 -
OFFICE OF' THE COUNCILLORS

_ Jiaganj-Azimganj Municipality
P.O.-Azim ganj ; Dist.-Mu rrfiiOrUua

@-u-,

West Bengal; PIN-7 42122.
E-mail - iernrrni.inalirvalohoir ^^-

Memo No- IL}AIESTWJ

To,
The District Magistratq
Murshidabad
Berhamoore Murshidabad

Sir,

*,*x$rlu" "spect 
undersigned is being sent ro you the soft copy & Signed copy of report in connection

You are requested to please find the attached files.

Thanking you.

EncloiAs stated above.

t

Jiaganj Azimganj Municipaliry

$rsalr;r$gff fl 
'nrlaf U

ATGTI@
fl &tr'

uo. rh0r,{ A[r u/ l6ter'a
Notarv PuUl:

Govt. of l bat Benc.l
R6d. l{o.- 97r20O2

,tertlafro<xe Mushidabec

Yours faitMully,

37848
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Construction and Demolition waste of Canga fowns

Sl. No. District
Name of

Ganga Town

Total per day
generationotC&D

Waste within the
District
(TPD}

The detail of plant established
forthe treatment of C & D

Waste including the existing
capacity and capacity

utilization

Remarks, if any

1 Hooghly Baidyabati 't 0
2 Hooghly Bansberia 6 0
3 flooghly Bhadreswar 5.5 8 0
4 cghly Champdany 6 0

5 Hooghly
Chandannago
re MC

9.2s
0

6 Hooghty
Hooghly
Chinsurah

9.63
0

't Hooghly Konnagar 1.85 0

8 Hooghly Rishra 5.98 0
9 Hooghly Serampore '1.68 0

10 Hooghly
Llnarpara

Kotrung
6.89

0

11 Howrah Howrah MC 45.59 0

72 Howrah Uluberia r0.85 0

13 0
r4 Murshidabad Berhampore 1.9 0

15 Murshidabad Dhulian 4.36 0

Murshidabad Jangipur 4.25 0

11 Murshidabad | .15 0

18 Murshidabad Murshidabad 2.5 0
19 Nadia Chakdah 4.86 0
20 Nadia Gayeshpur 3.2s .0

2L Nadia Kalyani 5.15 0

22 Nadia Krishnanagar 8.5 0

23 Nad ia Nabadwip 6.15 0
24 ladia Santipur 8.65 0

25 Kolkata Kolkata MC 245.65

500

that C&D waste of
following 12 ULB5 of
No.th 24 Parganat

District to be

processed at this
26 lJaranagar t3.55 0
27 tsanackpore 8.75 0

Bhatpara 19.56 0
29 Carulia 4.55 0

30 Halisahar 5.95 0
31 Kamarhati t7.39 0
32 Kanchrapara 1.09 0

33 Khardah 6 0
34 Naihati t2 0

35
Noni 24
Pargaras

North
B arrackprore

1.3
0

36 Panihati 15.86 0
3l Titagarh 6.4t 0
38 Katwa 1.95 0
39 tlaldia lt 0
40 tludge Budse d ro 0

4.1.
South 24

Parganas
Diamond
Harbour

2-25
0

42 Maheshtala 25 0 A ICSIED
43 Pujali 2 0 rT)V/-
44 LJttar Dinalpur Eq€e4 8.92 o ..^ D mmrm;

R1

Notary Rlbtic
Glovt of \A.b8r BBnCf,l
t<eo- .\.- ..7'1002

:..:bad

37871



-rrx- fr-f\
Reoort on Constmction and Demolition waste (Urbanl is. mentioned below.

AIIETIED

": *f#$.fts^,
sovt. o, tvBst B€noet

- l'<69d. No.- 97lZAd2
rerYlimpr,r., trr,.:hictabed

sl.
No. District Naoe of

Ganga Town

Total per day
generationofC&D

Waste within the
District

frPD)

The detail of plant
established for the
treatrBeot ofC & D

Wa.ste including the
existing capacity and
6apasitv ufiliz^ti61

Rc.ma*s, if
aray

1 Murshidabad Berharnpore 7-9 SurYey is going on to
ascertain actual fisure

2 Murshidabad Dhuliarr 4.36 Suryey is going on to
ascertain actual fisure

3 Murshidabad Jangipur Survey is going on to
ascertain actual fisure

4 Murshidabad Jiaganj-
Azimsa.ni

7.7 5 Survey is going on to
a,scertaira acnral fi.sure

5 Murshidabad Murshidabad Survey is going on to
ascertain actual fiqure

-

I
/\
t1

37872
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WEST BENGAL POLLUTION CONTROL BOART)

\\'nlcr Qunlity of Pollulctl Rivcr strctchcs of l7 rivqrs ir wc$t lltngat
during.t nc 2024

li I)*_R
-

"" tffi[,g,*,_ Nor.ry PlJblb

ffillH,B*s,

I Prioril\

I

I

tl

llir cr Sttrtr,'rrs

SlliBuri {L,pstfcnnr)

IH(lrBll)

7.7

(r,oxIn
tt

BOD(
mg/l)

2.s

'l'orrl
(lolltorm(l\l
P N/ lo{rm l,

fccrl
(:olitomr
i\t P\/t ri

0ml)

lccrl I

Slr.pt I

MP\/I
0Oml)

5.4 110000 2 3000 70

[.lnhanttldtr ItlrnBhat(Do\lnslnun) 7.05 3.3 18 2 20000 s0000 4900

II Vidl'odhari Haro. brldgc (upstrenn) 7 .4' 2.07 10.35 94000 40000 790

7.1 1.48 4.47 63000 2 7000 580
\/id)'sdhari i.,lslanchs ( downs(re8ln )

Chumi DorYtrfferm of fuorghsl
7.93 3.s 70000 2 2000 700

( humi Majhdil1 7.8s 2.2 3.51 2 2000 9 200 190

llr l\lulh! Uobindspur
7 .82 3.86 170000 92000 2800

L-itvt, Ganga Fsrekka 7 .58 - 6.7 2.6 7e9 330

Gonga F{Bkks 7.19 6.4 2.8, I 490 33

Ganga Khagra 7.66 6.3 1.95 | 7.90-

13@

70 .

49
Galga Khag,ra 7 .76 6- 2.4 2200

Ganga Baharamporc -7.5 - 6.3 1.8 13000. 3 500- 461)

Gangs Baharampore 7 .29 6 2.5 - 13000- 3500 - 790 .

Gangs Gorabazrr 7.54 6,1 2.1 9400 _ 2400 A9A

Canga Combrzs 7 .2L 5.9 2.6 11000 22A0 Jl0

Ganga Nabadip 7.68 2.6 2200 1100 7A

63
Ganga Nabadip 7,68 6.5 2.5 3500 1100

Gangs Tribcni 7 .65 7.6 2.8 350c 1400 63

Gaogr Ttiboai 7 .37 7 2.8 3s00 1300 94

Gangr Palta Shi1alarala 7.5 5.2 2.6 700c 2400 4@

Gangu Palta ShiBlatala 7.2 6.8 2.1 9400 2400 23oi
(langa Patr4 7.39 6 2.4 11000 3500 330

Ganga Palto 7 .26 7.2 2.8 14000 5400 310

GanBa Scrsmpotc 7.46 6.3 2.3 33000 1t 000 49U

Ganga Scrrttpst 7.32 6.6 2.8 23000 7900 /90

Oanga DakshmiDeswar 7.22 5.78 2.69 130000 63000

Cang& Lokshmine$ffi, 1.2 5.65 2.7 110000 I3000 1100

Ganga Gadon rcach 7 .24 5.4 2.82 170000 84000 1100

7 .24 5.46 2.8 r 140000 79000
Canga Gardcn rgach

Ganga HowEh-shivpur 7 .t9 5.5 ?.72 110000 49000 940

G8.ga HowIsh-shivpur 7 .L7 5.36 2.E6 94000 39000 840

Gunga Ulubcri* 7,M 5.6 2.77 320@ 14000 490

Gsoga Uluberia. 1 .39 5.59 2.71 2 7000 11000 140

Glnga SGGfr ni Tr*itt'atl, 8.4 5.1 1.3 5 220oo _
14000

.11@0
: iecm

4bu

GaoI'a Durcashal ocar Pathikhali, 8.4 5.9 1.4 J-JY

Ounga Dlsmood hsrbour, 7 .66 5.93 2.66 4700 2400 170

Guga Dismond hrrbour, 7.16 5,8s 2.7 2 600 1300 1U

11oO

22co
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Q.] 
J lllxlill llilllill lll I llllllllill li, 

", "..,":":.:,,:.crs n \1 cs ,e nsa
during.lune 202.1

_R- r

t I1o.ar) Ril rr

-i... .

SlilioDr

pll(Unlr,

84

(DO)
{rat/lt

BOI)
lrttllt

t-
I oI.l I F.c.t
(:ollfor I Con(or
m(MPN I IE(MPN
/l00rrl) | /t 00ort)

l'G(rr I
Strcpro 

Ic(xci 
I(MPN/ I

-lo.!eU... l230 i
.i

I3lo ,

2tl
26 I

ixaNst
l.t t-AN(il.

' D:rrn.rJar

I )r!\ n\tr t1 t),lt \-ll J,xilrr
l)(,\\ llrlrco0t ol Krirhnn

7 15 7900 4e_@

3 5007.59 5.1 2.9 7900
[)isl|crg!rh 7.94 ).8 215 't 700 I 100

l)atn.|d!t

Dinrodtr

llSCO near Dhcnna
Villogc, 7.8 t-8 2.05 2 100 1700
Narsinlur 7.7 2.05 2500 220D 11

l)irnnldirr Ncq Mujhcr Mrrnu YillpE 7 .15 6.8 2.7 2200 1400 2t
l)n lrlxl$r Andal D.i s 'l .7 1.8 2.7

-2600
2100

2,lgg
1400

14

77
!

'1l)aox)drr Andll U,/s 7 .s6 1.1 2.7
I)anrodilr A:Ensol Uh 7 .85 7.9 2.O5 3 300 1700 26

l)xrroJxr Dur3spur U/5 7 .65 2.15 2700 1700 17

Damodar Ranigonj I)/5 7.6 7.8 2-75 3200 1700 21

l)irmodlr watcr inut(c painr 6i
flurdwsn 1o$n 8.35 1.9 2.2 2600 2100 l4

l)\rsrka l,]pJrc{m of l lrllpith ur
Sadhal Bandcb dlrl 7.3 7 2.1 4000 2600 2l

t}\rtrka, Pon*nsrcam of tarapigt
Satirhat 7 .44 6.8 2.7 5 4600 3 300 tl

Barokar Asansol 7.89 7.8 2.25 2700 2100 L7

Rupnaraysn Gconkhali 7.7 1.4 17000 9400 390
Rupn8ruy8 l rorasrrai(Down3Gfr' 8.2 5.3 1.55 9400 4900 140

DMrakcsh\r
ar

Bankura toun
7.8 2.0s 2700 2100 22

Tccsts Ar Jalp€sh 7.36 6.4 1.7 14000 5000 79

Tcestg Al Scroke 6.8 8.3 2.5 5000 2200 34

WEST BENGAL POLLUTION CONTROL BOARD

The followint {ow rlverstave been removed hom this lln ol polluted River rtretches basad on improvemeni ln water
quality ln 2022 cbmpared to 2018

llote: lmplemeotation of Polluted River Strel.ches Action plan, presenlly the sbove four Rrvers j.e.,

silabati, Mayurakhl KaIani, (arola have been improyed and is removed from the list. Therefore,
Polluted River Stretches ln West Bengal stands wlth ll rivers.

^HBlEp
uo rsoxlr-Htjr{&-l,

G NC.ry Pubtic

h"#a:l,fi,##,
learrpore. uu.6iii6r

\-

Priority River 5tations pH{Unit

)

{Dox
rnsll)

aoD

(mc/li

Total
Colt orm(
MPN/10
0ml)

Feca I

Col'rfor

mlMP
N/100
ml)

Fccal

siaeptoc
occl
(MPN/ro

0 ml)

Deli9ted Silabari Ghatal (Down$rea:Il) 8.37 8 t.55 6300 3 300 110

Mawrakhi sui fown 9-1 1.55 2600 1700 14

Kaljani Downstream of Alipurduar 7.48 7.5 x.5 170@ 8000 94

(aola 
i 

DownrtreBm or r.hsigu.l 8.2 2 170@ 80@ 94

P.irna.y water quality Criteria tgr bathlry water 6.5-8.5 r5 <2 s00 ,500
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l, H3

iiirfrue ffi
fr 

H$*5ru .n.".ffi,'il$qt#,#:*i:lf,,
Phone No.03q82/252206. )alD1 tu

E-maii i dic mu.shidabad@va hoo. co. in

:

t+

- =*_,**._:::] I ry+**ilo'@.
MemoNo. te r,ir*J-T Datei o&otl .2024

To,

The District Magisfate & Chairperson
. Dishict Ganga Commitee

Murshidabad

sub: submission ofinformation for rhe puipqse ofcomprying wrth the directjons given by hon,bre frcT
in originarAprplication No. 200/2014/pB (M.c. tuetrta-lvs union of rndia & 6rs) -reg.

Sir, 
J

With reference to lhe above, I a.m submitting he report in enclosed lormat for favour of your kind

Ref.: Memo [.Io..M(14/En/F&RD/MSD, dL0b.04,2024

@,r

37881



-R-v

i

f

t{l-

unit dischargind their

treated/untreated in
river 6anga and its
tributaries and details
of defaulting tndustrial

generation
of such
lndustrial
waste
within the
,Diitrict

manner of
treatment
of the
lndustrial
waste so
generated

The

discharge
effluent
analysis
from the
CETP and
ETP

treating the
lidustrial
waste from

generation
of lndustrial
solid waste
and manner
of its
treatment
and disposal
in the
District.

{No such units under
MSME exist near the

Ganga & its tributaries)

?** cened rtffiz,no-yflat!]^1
Disbict industdes Cente, Murshidabad

37882
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Notary Public
Govt. of l^r€.r B.ng|.l
Regd. No.- 97/2002

-6oore. Murshiclat ad

_;i5*,,1,^nr- - B
o

*
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Action taken against 5 nos CpCB identified drains in ,;rO.O*
District

NAME OF DRAIN

be tapped undvr 8.0 MLD

ofDPR is under

for tapping ofthis drain
been submifted to NMCG
flrnding. Approval

t' t6r' -A ntn sx t^,^4- 
- 42

*
This drain is flowing through the Gram panchayet area, therefore, data may be taken

from P&RD Dspartment.

ATfEBIED

,o *,[ffi|fu^,
Notary Publrc

"*'*;"n*i"Jrffi
,ierhifrPore. Murshidab{

37885
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Govt. of West Bengal
OFFICE OF THE SXECUTIVE ENG'NEER
Berhampore Irrigatioa Division

Berhampore, Murshidabad
Mail id: officebidee@smail.com

Memo. No.375

To

The Distrlct tvkgistrate/Chairperson,
District Ganga Committee,
Murshidabad.

Sub:- Submission of information for the purpose of complying with
directions given by Hon,ble NGT in Original Application
2OO/2A14/PB lM.C. Mehta - Vs - Union of lndia & e,rs)_reg..

Ref :- Your Memo No. 644(14)Enlp&RD/M5D, dated 05.04.2024.

Sir,

,4*r,.v*.e 
ftaO

Date : 09.04.2024

the
No.

. with rgference to the above subject, ram sending herewith a report in the

prs$fue{ }onnat as Anrexed in your letter.

This is for favour of your information and necessary action please.

Enclo: As stated above. Yours faithfully,

ffi*"t
Executive Engineer,

Berhampore lrrigatlon Division,
Berhampore, Murshidabad.

Armp"ffi

ffi
GS

37886
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-'t(- \o

Annexure-E/1

'cha/ land adjornrng bank of river Bhagirathi rikely to be inundated during flood season

o Berhampore lrrigation Division

ATTESTED

,o"*ffirru*
Notafv Public

eovt. ot vtesr Bengel
R€od. No.- 9712002

'learfr pcne. Mushidabad

Ciar land

Mo,'*
Executive Engineer,

Serhampore lnigation Diyision,
Berhampore, Murshida bad

sl.
No.

MaJot
Rfuer/Channels

Name of
Gram

Panchayats
likely to be
lnundated

Neme of
Block

Approximate quantum of
yulnerab,e/ Char land likely
to be inundated during flood

season Area (in hectareI

(if any)

1 2 3 4
1. Rajarampur char Rajarampur Lalgola 60 Char land

2. Char Gayeshpur Sundarpur Bha${dngola-l 30 land

3. Chak Kathalia Satui Berhampore 50 Char Iand

4. Satui Chrr Satui Berhampote 100 Char

5. Chak Chandpur Rampara-l Seldanga-ll 100 land

6. Manganpara Char Rampara-l Beldanga-ll 80

37887



,Annexure-E

sl.
l{o.

The details oi direct discharge of pollutants by
the encroachers by the side of the river Ganga

and its tributarles in the Distrkt

1 lrrigatron

- 168 - _R_L0

E,nAo - Srn nexrr.re.- E l t

^wP
Mo kPrtru6uioruL,M,

Notary Pubtc

?*l"yJ,%ffii'
derhrfiOore Murshidabad

I

Regulation of Flood Plain Zone

lf the flood plain zone has been
demarcated and the extent of

Some.nf the Char Land (probable
Flood Plain Zone) along the river

Bhagirathl are identified whtch are
airy*ed herewith as Annexure-84.

Data not available as,the direct Dlscharge of
pollufants by encroachers by the side of river
Ganga and its tributaries are not measured or

maintained by this department.

Berhampore lnigafi on Division,
Berhampore, Murshidabad

37888
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Fund recelved from WBSPMG in 2Q23-24 F.y. for IEC Activities

&- lfu

SI
No. . Name of IEC Activity Sanctioncd Amt. (in Rs.)

I Ghat pe Haat I 50,000/-
(Per Ghat pe Haat - 50,000/-)

I Celebration ofthe Intemational Day ofyoga 50.000/-

2.
Display of Flex,/ Banners with the message of river

pollution abatement during ensuing Durga puja

2023
2s,000/-

3. Ganga Utsav i,00,000/-

4. River Festival 2.00,000/-

6. Mass Awareness Exhibition 70,000/-

7. Behavioral Change Communication AcIivities 50.000/,

8.
Public Outreach and Knowledge based events in

Educational Institutions 1,00.000/-

,
10.

Additional Communication & public Outreach
Activities (Wall painting, Tableau & Slogan

_qompetirion)
79.500/-

Total 8,24.500t-

37891
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112 - l2*

Fund released to the ULBs of West Bengal under Ring Fenced Account

2024-25

.'The indicated fund incrudes rerease for NMCG in different Ganga Towns

ATTESTD
n {ffi{-wt

,!lD. totAlRUL tStAM
Nota v Public

Govt. ol V\lest Benoal
RBgd. No.- gttZOdZ

rrerhsnDoE. MurEhidabd

2023-24

Sl. No Name of District
ln lakh

Name of U LB/Apenrv Amount Released
), Murshidabad JiasaniAzimsani

Kolkata MC
117.19800

2, Kolkata
s423.19000i

4
North 24 Parganas Bidha nnagar MC 3s5.08000

Executive Engineer. MED. Bara<:t 137.53800
5

Nadia Coopers Camo 3.09200
6 Santipur

Sainthia

Rampurhat

3.98500
7

Birbhum 41.91000
8

9.31300I Hooghly Arambag

Tam luk
KMDA

15.00000
10 Pwba Medinipur

4.50000
1L

10031.79200
L2

SUDA 41s0.58100
13 Ma lda

0.00000t4 South 24 Parganas
0.00000

15 Howra h
0.00000

Total Release 2023-24 20293.17900

Purba Bard hama n

North 24 Pa rganas Executive Engineer, MED, Bid ha n naga r

148.71600
Total Release 2024-25

37892



,4,,,

Sqctor. KMDA.

sl.
No,

District Narne of Project Uti liza tion
Amount (Cr.)

Total
lCrnro

Nadia
1

Z llo*tit -

3 I s""tf.tZ f,gs.

+ North Ze i;gs.

Kalvani 177.38

32.47

154.11

303.
Nabadwip

lqyest pd-
Howrah, Bally &
Baranagar

't82.44 182.44

Maheshtala 75.76 24i.7C
B.u4gg!gdge
Bhatpara

168,0!
322.1,8

974.07

116.:,s2

34.83

Kanchrapera 26.32
Barrackpore 304.11
Garulia, Nait'riti,
Titagarh, Khardah &
Panihati

45.18

5. Hooghly

1

6 Murshidabad

Halisahar 276.28

Uttarpara-Kotrung 75.44
Hooghll,- Chins_urah
Chand annagar-
Bansberia

, 8349 _
9.09

Baidyabati-
tiuqrysl1fq _
Berhampore &
J$sP*

8.s0

34.83
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i{evised Fund Ulilizatign of NMCG lroject. under GA,p Wing. W&S
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Rcgd. No.:,erttfrpqB. i

g- 11
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T-iFE
bi{;;ylil'""{,

Sut: Submission of information in
OAno:20012014 of thc principal Bench,

Ref: Additional District Magisb_ate Oflice
Sir EnTDGC-MSD , Da ted_Z4tT I nOZ4

;::I:;}.ffj toyour above-ment;onea reuer.rr
; ttre following informafion for your kind information

Oovt. sr t,,\tsr Bengat
Regd. No.- 97/2002

q^t\

West Bengal pollution Control Boord
Department of Envlronment,

Govt.Of West Bengal
Malda Regional Office,,par;besh 

Bhaban,, (Near Food parkt
. Abhira mpur , p.O. MokdumpurMalda_7327O3

Website:www.wbpcb.gov.in, e m a il: wbpcbm ro@gm alt.;;

]vlem o No- Jq1-l W?BA,IROiG.C/NGT23A4

To

s#I#ffiii,#ffi#,1i#.,ec,.r,

-Date- 
0fu[02t2024

-t .i(r)re. Murshbat).al

177 -

1,""-"mq* t ro,"az* ;;;T:,wgaand itstibutaries and details ofa"fuutting inOuraial rnl";
are a i'ectry o;sciargi;;;";'J ;i:ll:il.

F1,'"'"n:::y**,#1i,fl rr..j";:""",';;i,.,1fl l'Ji,"

#:r::,'"ffl,'ffi1','j:L' o' rice mirs and r00 orher units are

waste within the district.

[,il:'Jr" 
tto" and Bottom Ash, rvhich are eventuary

:rjifr_"r", 
*."r",uantity from two CemeDr units =0.35t0 Ton/

Estimated waste &o& other units = 6 I 5 Ton/lVfonth

H*Tffi :'r'rT#;'f *:#I,:,.wed bv biodegrada bre

,r erlluent te{hnent ttue" 
Sp.....-....-.-

1!er!ll&wg- Project, ttre
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- l7s- " R- l\

Thanking you

E"q#t+qu*ux*.*
ir'JdJ i:;,'IJffiH1'jn 

gi neer & In+harge

Enclosed: As stated above

6

nrresrro

,o.wffiIlg*,,17 Nolsry Public
Oc\^. o, lAE$ Aeng6l
Reod. No.- 97/2002

aetndpom. Murshidaoa.

,ua.r. from eaih oliiif tr,tittp@
ttreper oay $iinrtion oEniGGit-
:tro,rvaste and nranner of its trentnrent

and disposal in the district.

Estinrotc@
Estinrated rvnsto quantity from Cement industry = ,0117 ton/ day

Estinrated rvaste from other units = 20.5 T per day. v,e. suuJ gcneratron ofsuch
waste$ater within the distsict. = 58301Ij ru. dD"y

Wostervater from rice mills = 1646.45 KUdny

ffilelvater 
from units other than rice mills and Gpts = 304.5

five..Sf| 
an! 17 Caregory, 4l rice mills and 100 other units aretunctioning in the district.

/
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Office of Adv Madhumita <office.advocate.madhumita@gmail.com>

Advance service foe Affidavit in compliance with the order of Hon’ble National
Green Tribunal Principal Bench, New Delhi, Dated 24.11.2023, 21.02.2024 &
02.05.2024in matter M.C. Mehta vs. Union of India & Ors. O.A. 200 of 2014.
1 message

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Sat, Aug 10, 2024 at 4:49 PM
To: Katyayni Chaubey <katyaynichaubey986@gmail.com>

Dear Madam,
Please find the attachment.

 KMC OA 200 of 2014 August.pdf

 Malda OA 200 August.pdf

 Murshidabad OA 200 August.pdf

 Purba Medinipur OA 200 August.pdf

 South 24 Parganas OA 200 August.pdf

--
With Regards

Office of Advocate Madhumita Bhattacharjee
1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019
Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,
New Delhi-110001
Telephone No. 011-43029802

179 37899
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